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GOVERNMENT OF INISU.
LEGISLATIVE DEPARTMENT.

PROCEEDINGS OF THIE INDIAN LEGJSLATIVE COUNCIL ASSBMBLED UNDER
THE PROVISIONS OF THE GOVERNMENT OF INDIA ACT, 10615,
(5 & 6 Geo, V, Oh. 61,)

"The Council met at the Council Chamber, Imperial Svoretariat, Delhi, on
Monday, the 10th March, 1019. =~

PRESENT :

The Hon'ble 8t& GEones LOWNDES, K.08.L, K.0.,, Pioe-President, presiding,
and 52 Members, of whora 46 were Additional Membors,

]

OATH OF OFFICE. -

The IZon'ble Mr. William Malcolm Hailey, C.8.I., 114,
C.I.E., made the prescribed oath or affirmation of allegiance to the Orown.

FINANCIAL STATEMENT, 1919-20.
Trairp 8TAGR.

The Hon'ble Sir C. Sankaran Najir :~8ir, I beg to introduca 119,
the following heads of the Financial Statement for 1919-20: — -

Revenue, Ezpenditure.
Sanitation. Sanitation;
Education, Educatica,

“Ag regards Bduoation, it will be seen that the revised Budget Estiinate !
for tho curvent year was nearly 594 lakhs, while the Tistimate for 1019-20 is
nearly 781 lakhs, The reasons for this are explained in the mumorandum
published in the Gazette of the 21st instant, During the past two years onr
Imiperial grants for Gducation have Deen increased by 90 lakhs reourring,
namely, 30 lakhs fur the training and yay of teachers, 80 lakhs for clomentary
education and 80 lakhs for industrial aund agricultural education, Ex-luding
this last grant, since we do not know the proportion of it which will ultimately

( 85 )
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be used by the Department of Revennoand Agriculture, the recurring Imperial
allotments have now risén to 184.1ukhs a year, and tho whole of this addition
hag been made with cffect from (he yenr 1912-13. Erom the olose of 1910-11
up to date tho Tmperial assignments (capital sud recurring) allotted to Educa-
tiou arc not far off a totel of 14 crores, vearly the whols of which has been
assigned to tho provinces. These caloulations do not include the annual grants of
40 lakhs mado in 1902-03, 40°4 lakhs made in 1904-05 and b lakhs in 1006-07.
"The orders against the utilisation of provincial balanoes during the war and the
delay in the maturing of certain schemes nocount for cousiderable balances
standing with Provinoial Governments, especially Bengal, out of the assignments
of the past six years. It is to be hoped that this money will now be put to use
and Hon'ble Members will observe that an increaso of 46 lakbs is anticipated
in Lthe coming year in the expenditure from Imperial grants, while it is en-
couraging oo find that the provision from ordinary provincial resources is
abont 58 Jakhs more than in the revised Budget of the ourrent year. As
regards the last Imperial t of 80 lakhs, the Revenue and Agricultural
Dcpartment enjoyed the lion’s share during the current year. The Education
Department took 9 lakhs snd has distributed it all. No one, I am sure,
certainly not I, would grudge the money davoted to agricultural education,
But I must demur when my Hon'ble Colleague says I was not ready
when the flag fell. At that time the Industrial Commission’s report had
not oven appeared and large expenditure on industrial education on the
ove of ifs appearance would have been little less than a mark of disrespect
to the Commission and might lave resulicd in that sort of wasteful
expenditure which my ocolleague has so rightly deplored. For the same
reason, the distribution had to be made for non-recurring objects and for
those schemes which were the most ready or which it appearcd most
useful and simple to bring into effect. Wo hope to utilise a larger share
next year as I trust that Local Governments will shortly bo ready with schemes
framed in accordanos with the recommendations of the Industrial Commission’s
Report. It is possible that we may use some part of this allotment on Imperial
institutions should it be decided to bring them into beiug. -t

“ Mr. 8barp will presently Jay on the table the figures and the usual
brief narrative for 1917-18. The increass in public institutions during
1917-18 was 4,568, while that of pupils was a littlo under 100,000. This
sbows a slackening of the pace of progress which fortunately had been
maintained during the earlier years of the war. It is hardly a matter for
surprise that the effects of tho war showed themselves in that year in our
educational figures, But if adverse circumstances have tended to lower
the rate of progress the enthusiasin for the spread of education bas shown

.no diminution. The closing period of the war has been marked by a note-

worthy movement in favour of compulsory primary edueation. This, as sug-
gested by Sir Harcourt Butler in one of his speeches on tho late Mr, Gokhale’s
Bill, has taken the form of Provincial legislation. In fivo of the major
provinces measures permitting of the adoption of compulsion have been passed
or have reached various stages. In some cases they were introduced as Govern-
ment and in some cases as private Bills, Tt is now therefore at tho option
of local bodies so ompowered to introduce compulsory dprimary education
provided they aro ablo to make necessary arrangements and to show Govern-
ments the advisability of such action, With a view to this end they will bo
able to raise special taxation, *

““ This does not of course imply that Local Governmonis will mot assist in
introducing such measares in areas where such assistance is required. .Indeed,
the Goverpment of Dombay have, by rule, guaranteed one-half of the cost of
providing free and compulsory primary vdueation incurred by a municipality for
this purpose in any given year, and cases arc contemplated in which uvon a larger
grant will bo %iven. Thus the ivitiative for further progress now largely
falls, in some of the provinces, and will tend more and mgre to fall upon local
authoritics, At the same time I should like to say that I fully appreciate
the spirit underlying Mr. Sarma’s Resolulion put forward on Baturday about
lorger provision for primary cducation, No one would rejoicc more than myself

«
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to sco such money given, I endorse oll that Sir James Meston said abont the
prime imporlance of getting & number of trained tenchers. We have, as this
Council is nware, madejrecent provision for this and for raising the pay of
teachers, and reports show that provinces are making a wise use of this grant.

“ Under Banitation the principal feature is the growiug inorease in our
expendituro. The Budget ?Estimate, both Provincial and Imperial, for next
year provides for an increased expenditure of 4025 lakhs. The Provincial
estimates are responsible for 80:91 lakhs of this inoreass. There are many who
may not regard the increasc as adequate and who will think that the Govern-
ment is not spending enough on sanitation. That Governmont was fully
aware of the inadequaoy of the present expenditure was made clear in tho
Ciroular of June last on the organisation of publio health administration in
rural areas, Tho Sanitary Commissioner caloulated the additional cost of his
proposals at a lakh of rupaes for every million of tho population, Nor is this
all. There are the probloms of housing, of better water-supply, of the
rotection of our Ylorts against imported discase, If our oxpenditure is
incommensurate to theseymany needs, it is (and here.I am sure’ I may speak
for the Local Governments) our {loverty and nob our will that consents
to such a situation. We all hoard what Sir Jamoes Meston said ong8aturday
about the Resolution on Sanitation, etc. My Department has its recommenda-
tions ready. Tho needs of Sanitation are ndecd inexhaustible, I have already
spoken at some length in answering questions on tho ravages of influenza,
Forlunately such awful visitations are rare.

“The sanitary reserve at the disposal of the Government of Indin was
808 lakhs, In introducing the Sanitation and Eduocatiorjheads of tho Budget
last year, I stated tbat some portion at any rate of this sum would be
utilised in assisting Local Governments to provide for the improvement
of the health conditions attending pilgrimages. A sum of 1} lakhs was
accordingly assigned to Mndras, and sums of 1 lakh each fto Bombay,
the United Provinces and Bihar. and Orissa, These allotments were
intonded for the improvement of pilgrim centres. In addition, one lakh was
given to the United Provinoes for the improvement of the pilgvim routes to
Badrinath and Kedarnath, Thus 5} lakhs were allotted for this laudable
cbject. Of the balance, capital assignments were made for the housing of

‘clerks in Bimla, which was one of the recommendations made Ly the Simla.

Improvement Committee, and for minor Administrations. Half a lakh was
yiven to Madras for anti-malarial work. Next year our resorve will stand at
817 lakhs. Hon'ble Mombers have already heard in the course of one of my

replies what is proposed to meet the housing problem in Jombay city, I ocsn,

assure my Hon'ble friend Sir Dinshaw Wacha, who fakes so laudable an
interest in this .subject, that it is one the importance of which I fully
appreoiate.

« Next I have to speak of Researoh. Tho Tadian Researoh Fund Association

reccived during the year the full normal grant of 5 lakhs. The inquiries conduet- -

ed under the Association continue to he circumscribed by the absence of a large
number of officers on military duty, but during next year wo are likely to get
back many officors, and we can confidently look fo_rward to a considerablo
exponsion of activity, Wo have. appointed & Bpecial Officer to invesligate
influenza, As in previous years, allotments have beon made for plagus preven-
tion experiments and hookworm inquirics. ‘We'are also assisting experiments
regarding leprosy treaiment. 'The sucoess achioved by the laboratorics in
supplying vaccines to 1lis Majesty's forces for the protection of the {roops from
tho ravages of typhoid, para-typhoid and cholora has been remarkable. Bug
redrding these and othor kindrod matters I trust my friend (General Edwards
will presently give you somo interosting deta’ls.  [need merely add the hope
that in coming yeass the wido field which India offes ior wmedical resenrch

will be fully utilised. .
" tThongh I am not introducing the head Sgientiﬁc and Misccllatxcuus
Departmenls, the Bducation Department deals with soveral subjoots classed

unJer that heading. .

-
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My; H. Sharp ; Major-Qengral W. R. Ldwards.)

« All hero aro fully aware of the splondid work carried on by tho Archeolo-

gical Survey under Sir John Marshall, who, I regrot to say, is compelled Ly |

ill-bealib to go to England for a time. The Zoological Survey, though less
in the public eye, bas. continued to do good service and has latterly assisted
in research regarding tho importation of diseass. The popularity of the Indian
Muscum is maintsined. All I need add is that during the current and
ensuing years wo have budgetted for an Indian War Memorial which will take
the shape of a Musoum at Delhi. It will be temporarily located in the Fort
and, though the collection of cxhibits is still proceeding, I hope it will shortly
be open to the public. I think that all will approvo the idea that Tudia should
possess a colleation of trophies as a memorial to her effort.” )

The Hon'ble the Vice-President :— Do I understand that the
Hon'ble Member desires that others in his Departmont should supplement his

. statement ?

The Hon’ble Sixr C. Sankaran Nair :--“It is usual for the
gducational Coramissioner to lay his report on the table. Mr. Sharp will do
hat.”

'The Hon'ble the Vice-President :—* Tho Hon'ble Member also
referred to Major-General Edwards.” '

The Hon'ble Sir C, Sankaran Nair :— Yes, he will also submit
a gtatement.”

The!Hon'ble Mr. H. 8harp :—* Asisusual on this vccasion, Ib
to Iy on the table the General Tables for education, also the brief annua
narrative. In addition, I beg to lay the paper called the Statement of Educa-

" tional Progress in India, or as it is wsually oalled, Baliecnt Peatures, which

differs from the General Tables in that it gives provincial figures and also
comparative figures over a scries of years.”

The Hon'ble Major-General W. R. Edwards :—“ 8ir, my
illustrious predecessor, tho late Sir Pardoy Lukis, when he addressed this Coun-
cil two years ago, pointed oul that scientific investigation and preventive medi-
cine could never again be relegated to the background. Medical research is
now admitted on all sides io be a vital part of Governmeat activities The
appalling pandemic of influenza which swept over and ravaged the whola of
India has drawn attention in an acute form to the urgent necessity, not only of
developing all our existing arrangements for research, but also of applying the
knowledge, s0 acquired, by means of efficiently organized publio health servi-
ces. I wish to say something furtheron these points, but before doing so, I
will give a brief review of our sctivitiea during the last two years,

“T'he exigencies of the war demanded the reversion of the majority of the
officers of the Bacteriological Department {o military duty, whero they formed
the major part of the stafls of the Oentral Laboratories in Mesopotamia. Those
remaining in India were engaged almost entirely on war work, that is in the
preparation of vaccines, intended to protect the troops in Indis, and overseas,
from typhoid and para-typhoid I-ver and cholera, I am proud to le able to
say thal, in spite of the endrmous demands for vacoines, we have becn able to
meet such demands witbout indenting on the Homo authorities, and we supplied
His Majesty’s forcos in Mesopotamia, Fast Africa, Iigypt and Palestine, as well
as in India. The Central Researoh Iustitute ab Kasauli developed its vaceino
production to an almost incredibly exient. The yearly average before Ltha war

“was eightcen aud a half thousand cubio coutimoters. During the war it rose

to over 2} million cubio centimeters, and included nnti-typhoid, cholera,
pacumonia and influenza vacsines. From a monclary point of view alone the
value of this Kasauli vaccine, for the’ period of the war, was about half a
arillion sterling. In addition to. tarning out theso vaccines, Kasauli also

¥
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cquipped threc leboratorics, two of which wore sent overseas. I ain sure the
Council will agrcs with me that the greatest credit is due to Licutenant-Colo-
nol Harvey, Director of the Institute, and his staff for their cxcellent and most
successful work.

' The- Bombay Bacterjological Laboratory at Parel has also enormous]
developed its production of vaccines, other than plague, which latter is their
speoiality and the menufacture of which continned. = The total vaccincs issued

rom this laboratory to the troops in India and abroad was over 1} million
doses and in addition to this, the Director, Lientenant-Qolonel Glen Liston
from June 1918, undertook the supervision of the bacteriological work in the
base hospitals of Bombay. :

“Tho Pasteur Institute at Kasauli also assisted in the war. For it
treated no less than 2,177 soldiers sent from the war areas overseas.

“To all medical officers connected with the medical Jaboratories of India,
and who, in consequence, were denied the privilege of prooceding ou active
service, I now take this op ortunit{ of offering my thanks, for their unselfish
devotion to duty and for tg)eir loyal co-operation.

“ In apite of the war and the absence of so many of our officers, we have
nevertheless succeeded in oarrying out a considerable amount of research,

“ An inquiry into diabotes was continued by Major MoCay and his
co-workers in Calcutte, and a series of papors which are of great soientific
valuo are being published in the “Indian Journal of Mecdical Research, A
report has just been submitted by the same officer on the treatment of diabetes
whichis also, in my opinion, of very great importance, and I proposs to
approach the Governing Body of tho Indian Research ¥und Association for
funds, with which to continue these investigations.

“Tho Research Fund has continued to finance the inquiry at. Poona on
the subject of plague prevention, and Dr. Ohitro, under the advico of Li.ute-
nant-Oolonel Hutchinson and Major Kuvhardt, has made numerons experi-
ments concerning tho best methods of rat destruction. TLis inquiry bas
yiolded good results which will shortly take practioal shape.

“ At Karachi, Lioutonant-Colonel Groig, working under the Indian
Research Fund Assooiation, continued his valuable work on cholera carriers,
and lie slso invesiigated the anti-beriberi value of certain foodstuffs. His
export advico has been of constant value both to me and to the military author-
itics, Reccntly he has submitted a most valuable paper on influenya writtten
in collaboration with Captain Maitra. From his laboratory at Karachi wo’
-have also had valuable studies on the curalive values of cortain drugs, such as
chenopodinm oil, and thymol, used in the lreatment of ankylostomiasis, these
wero oontributed by Captain Wrench, R,A.M.0. Lioutenan'-Colonel Greig
has just boen deputed by the Government of Indm.to_procced with Major
Norman Whito to the Inter-Allied Conferencs at Paris in conucction with

Influenza. it

«Lieutenant-Colonel McCarrison is on special duty in chargs of an in-
quiry into beriberi, and is investizating other so-or»ll(:gl ‘deficiency diseasca.” A
yery important paper on his initial results appcared in the January number of
{he Tndian J« wnal of Medioal Research. Three further papers from his pen aro
in the press and will be published i April,

witho study of ¢hookwona discase’ has” been pursued -by Licutenant-
Colonel Clayton Lane in Benal and .hy Dl:. M.h:x'aker in Madras. The resui's
show that tho incidence of hookwo:m infection is in many places nemrly e
hundroed por cent. They have further shown Lhab this dlsca:qe_ c:'muoh only bu
cured, hut even eradioated, if only tho prople conld Le sufliciontly educated in
senitary matters. ’ ' . '

« Captain Knowles, who is Divector of the Pastenr I.nstgtuta at thl]mxg,'xS
now ongaged in an vestigation a3 to the mc e o. infection of kala-azar, be
wlso 18 beiﬁg assisied by the Todian Rescarch Fuund Association.

«¢ Mr. Awati has continued his investigation iu!;o th'c bionomics of honse
dies and has contributed napers regardivg the specific differences of tho genus
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musea. This work is of mueh importauce, as wo know that the houso fly isa
terrible carriar of discase. ‘

" Auother ivseet engaging cur sttention is the sand-fly and an effort is
being made to discover and destroy thesc pests in their larval state. This in-
vestigation ia being conducted by My, Mitler at Lahore, who has done good work

in this diroction.

© 8ir Leonard Rogers, among other activities, continues to conduot the
general direction of an iuquiry into the chenistry of chaulmoogra oil and other
oils found uscful in the treatment of leprosy. Meanwhile, the Mission to
Lepers has instituted & trial, by, qualified mcdical men and women, into the
comparative cffects of drugs thus*preparcd. Those trials arc under the goneral
advice of 8ir Leonard Rogers, and the Mission is being helpod financially for
this purpose by the Government of India.

*Thera are several olher lines of reaearch in progress in India: some of
thum are of a highly tochnical nature. ¥or example, a study is being made
regarding the best constitution of media, with reference to vaceine production
on a largo soale. This is engaging the attention of the ataff at Kasauli, who
ara being assisted by Dr. Nowis.

“Dr. Anoandale has undertaken surveys in Madras, Persia, Baluchistan
and North India in connection with molluscs, with reference to the possibility
of the apread of Bilharzia. In the Bombay Bacteriological Laboratory valuable
work has been done on molluses by Dr. Soparkar. The staff of the Bombhay
laboratory has also been engaged in perfecting mothods for detecting typhoid
carriers, Captain Malone, who has come out with an eXxcellent reputation for
research, has recently been sent to investigate influenza,

“From what I have just said I am sure that all will agree that medical
research work is of tho utmost importance, and further that it is most necessary
that we should give the inhabitants of India every chanoce of getting a first-olass
training in medical research, in India. Thanks to the energy of Sir Leonard
Rogers, a school of tropical medioine with & special hospital of jts own,
attached to it, will shortly be opened in Caloutts, and now I have the greatest
pleasure in stating that thero is every prospeot of another school of tropical
medicine and medical research being ehortly opened in Bombay. This school
will be based on tho splendid TParcl Laboratory, which Colonel Glen Liston has
by bis indefatigable labours brought to such perfection. It will also have a
speoial hospital of its own attached to it. That well-known philanthropist, Sir
Dorab Tata, has by a munificent gift of a lakh a year enabled the Bombay
@overnment to procced with their school, which will not only be well staffed,
buf also have a number of valuable scholarships, including travelling ones,
attached to it. We shall thus shortly have yaeans of giving the best possible
training in medical researoh {0 Indians. 'This will enable tﬁem to aspire, not only
to professorships, but also to the winning of worldwide reputations, .

“In addition to these schools it is very nocessary that we should bave at °
ieast two institutes of medioal research. I want to see an Imperial Institute
comprising an Jmperial library and bureau of medioal rescarch opened in
Delhi, mxdg another instituto opened in Southern India. For the first wo must
depend on the Governent of* India, and for the second I have reason to
helieve that wo can rely on the munificence of the Tata family, aud other
wealthy philanthropists of that great Presidency of Bombay. I have just
been asked by Sir Dorab Tata if a first-clase expert could be found to visit
India, at 8ir Dorab's expense, {0 advise on this matter. -

“Bo much for Iicsearch, but it must be remembered that without a Ministr
of Public Health, such as is now being instituted in Great Britain, and well
organi.:d provincisl Health services, 1o knowledge that we thus acquire
cannot be efficiently applicd. This af leist is wy private. opinion. In suoh
Yublic Health sorvices all the officcrs must bo responsitle, not merely to the
members of a° Municipality or District Board, bubt through their superior
officers to Government itsolf. It is only by means of woll-paid and pensioned
services thet officers of public health can aot efficicntly, without fear or favouy.



. FINANCIAT STATEMENT, 1919-20. 811
[10su Marem, 1919, ] [l{ajm"- Generdl . B, Edwards. |

“ A third factor is, however, absolufcly essuntial to tho preservation of
public health, and that is the education” of tho masscs. Without this
the best organized preventive medical scrvice in the world must work
in vain. Anignorant populace not understanding the meaning of advice,
or the value of orders, will not follow tho former, and will actively or
ﬁassively resist the latter. Distriot visitors and magio lantern leotures cannot
0 more than touch the fringe of the dense ignoranco of the masses. There is
only one way to removo this ignorance. The knowledge of public health, liko
all other knowledge, must be imparted through the schools and coll of
India; this is essential. I know the difficulty, it is first necessary to educate
the teachers. Unfortunately too in practically every country in the world; the
rulers themselves have never received any cducation in public health. They
therefore find it difficult to believe, vven now, in the absolute necessity of
giving this instruotion in overy school throughout the land. I would indeed go
urther than simply teach. I would, in order to impress the vital necessity of
this knowledge on the eduoated classes, make publio health, if not a compulsory
subject, at Teast a hi Lly wmarked, optional subjeot, in the Matriculation
Examination of cvery University in India. '

“To bring the immense importance of this subject home, I can say without
fear of contradiotion that such {eaching would, alone, without a single addi-
tional doctor, or a single drug, save India hundreds of thousands of lives and
millions of moncy every year. To substantiate this last remark of mine 1
would like as time permits to mention a few diseascs concerning which every
inhabitant of India should have some knowledge.

“Take first hookworm or ankylostomiasis. This parasite affects to a
greater or loss extent the rural population of the whole of India, in
many parts infeoting as many as 90 per cenf. It causes anmmia and
debility, it renders the sufferers unfit for hard work and en easy prey to other
. - diseases. The means of infection is briefly as follows. Microscopic larve
hatoh out of eggs deposited with hwwnan excrement. These larv.ua, attaching
‘themselves to the feet or legs of the next comer penetrato the skin painlessly,
get into the blood current, so go to the lungs, from the lungs they fiad their
way through the air passages and working up to the. throat are then swallowed
and thus infoct the intestinal canal. This dobilitating diseaso so universal in
India could be eradicated by the use of properly attended latrines. It is also
not a diffioult disease to cure. Another discase is Guinca wor.m-—wguoh in parts
of India is a veritable scourge. It is propagated by minute inseots (the
oyolops) which act as the intermediary hosts and are swallowed with drinking
water. This disease may be entirely avoided by straining all drinking water
through a cloth as the Jains have been taught to do. Of course boiling tho
water would also make it safe to drink. Then aﬁain take malaria itself, [HTow
many villagors kuow that this disease cannot be contracted except through
the bita of an infected mosquito, and that the systematic uso of wosquito nets
and surfaco drainage wo'ul(ﬁ mako an enormous difference in its in.idence.

" “Cholera, dysentery and typhoid are diseases due to germs derived solely
from human excrement, These diseases can only be coutracted .l)y drinking
water which has been fouled by such exorerment or by taking conlaminated food or’
milk. Flies which have beon feeding on human oxcrement are the usual source
of food contamination. ‘These germs are killed by a temperaturo of 140% and
thereforo by eating only freshly cooked food with clean hands and _drinking
only hot flnids you can live without <nger in the midst of an epidemic of
choléra. Typhus aain, which has recontly ravaged the United Provinces, is
spread by lice and can be avoided by olean)i:ss. .

s That terriblo scourzo bubonie pi 7us is‘contra}ctg{l from the hits of ap
infecied rat flen. Qbyiously the way io eradicate it is fo _k.eep rats out of
houses and grain stores, and to destroy them as far as possible.  During an
spidemio k :eping tho ekin oiled -will probebly prevent a flea biting. Liastly,
take tuberculosis. The knewledge we have of this yorldw:de disease, if selod
on, would make an enormous differsace in its incidence and so save uatold

misery ond innumerable lives,
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“I think I have said enough to show that if the knowledge of even theso
few diseases alono was systematically imparted in every school throughout the
land, the cffect would he of enormous bencfit to the eiitiro population of India.
With regard o influonsa we have, T regret to say, much to learn. The latest re-
searches go to prove that we havo not yet even dissovered the germ which is
undoubtedly uvltra-mioroscopio and filter passing. This and many other diseases
call for and aro receiving o%ose investigation, ' '

“I trust that I have not woaried tho Oouncil and that I have said enough
to convince everyone of the imimense importance of medical research, preven-
tivo nediciue and the education of the whole peoplo of India in publio henlth
moasures,”

The Hon'ble Sir Thomas Holland :—* 8ir, I beg to introduce
the followiug heads of the Financial Statement for 1919-20 :—

Revenue. Ezpendilure.

Sultx Balt.

Exoise. Exzcico.

Posts and Talegrapha. Cuslotns.

Stntioncr;i and Printing. . Posts and Telegruphs.

tate Railways. Stationery and Printiug. .
Subsidised Companies, ls’rotefltive Works, Railwaya. g
ubsidised Companies.

Miscellaneous Railway Expenditure.
Capital outlay on Stato Railways,

“In introducing the heads of business for which I am for tho timo
being responsible, the first comment that I have to make will be received with
the unanimous approval of the Oouncil. The Council will regret the absonce,

" and especinlly the remsons for the absence, of Bir George Barnes, and more

than any of you, I, as the immediate and chief victim of his defeetion, have
strong personal reasons for ho;éiug that his recovery may be uninterrupted and
his return to duty punctual. Bir Geerge and I have now worked together for

‘alittle over two years, and the ouly scrious difference of opinion that has over

occurred between us arose regarding our ocompeting claims for reliof from
work. In this competiticn I have to mourn his success. '

“ Following the good example set last g'car, I propose to leave my follow
viotim, 8ir Arthur Anderson, the task of maintainicg tho standard sot by his
predecessor in dealing with the subject of railways. My comments on the
rest of the work of the Department will scem so dull and uninteresting after
the exciting and alarming details we have just heard about flies, lice and
hookworms that I will cut my remarks correspondingly short.

“Tn spite of the iucreased rates, the volume of telegrams to be handled
continues to expand, and for some obscure reason scems twice to have broken
all records, first of all during April and May last year, and then again in the
following. August. For the first 8 months of the current year the telegrans
despatchod amounted to 14 millions, against. 124 millions for the corres-

- ponding period of the previous year, There was a similar expansion

in the use of the Post Office, and for parcels the rates had to be raisad to kesp
pace with the increaso in railway rates. Sir George Barnes referred last year
to the way in which a wholesale resort to the foreign parcel post was adopted
in consequence of the shortage of ocean freight. This year another anomaly
arose by the abuse of the inland system. In one woek in Bombay over 50,000
parcels, containing about 20 million silver rupees, wore posted. A similar use -
of the Post Office on a smaller scale was deteoted in other towns. It evidently
xcqluires some mobility of legal powers to deal with postal epidemics on this
scale, . -

“In two important respects improvements have been introduced and
will bo extended, I hops, with increased facilitics for obtaining apparatus and
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materials. O'r.o‘of these is the'adoption of motor mail vans to-take the place
of horse vausin many of the larger towns and on the mors important roads,
as for instance in the Kungra Valley, to deal with the Kulu frait traffio,

*“ Another forward movo has buen made in the installation of Jong-distuncs
telephones. The line from Caleutta to the coalfields is now used sufficiently to
justify another two truuks. For an early recoguition of the commercial value
of these lines we are indebied to the. support of the Ion’ble Mr. Irouside.
Tho Delhi-Lahore trunk now ready will soon be extended to Pindi and to
Peshawar ; while some of the large towns in the United Provinces and Bombsy
are being connectod. Possibly Eijoefore the noxt Council mecting here, our
friends from Bombay and Caloutta may bo able by telephone to keep in touch
with, if nut to control, the flutterings of their -cspective stock warkets during
the Budget debate. The total staff of the Department at the beginning
of the yecar numbered something like 108,000, with over 12,000 in the various
war-fields. N6 department has responded more completely to the abnormal
war pressure, and the response has been so general that it is diffienlt to
sclect names without making obvious omissions. I feel sure, however, that
every member of the Department would wish me to draw your attention to
‘he inspiring example of Mr, Meredith, the Chief Hogineer, to whose
technical efliciency and energy we owe the successful working of an orgaui-
sation which has been carvied out in spite of shortago of plant and heavy
pressure. : g

“ Qovernment have endeavoured to meet by inorcases of pay and by grants
of war allowances tho increased cost of Jiving which has been felt cspevially:
in the lower ranks ; bufi increases that are small to the individual make up
embarrassing totals. The additional ocharges, for example, due to war bonuses
alone granted to the lower grades of the Post and Telegraph Departinent now
exoeed 3} lakhs a month. -

“ On the subject of Customs thersis very little for me to say. The
Pinanoial Statement auticipatcs an expansion of over a ororo of rupees in our
rovenuo. The return of peace will lead, I hope, to some fall of prices, but the
reduotion which this will entail in our receipts should be more than counter-
balancod by an inorease in tho volume of our import trade as the tonnage

osition becomes easicr and the removal of war restrictions on trade takes

effcct. The Council may be assured that we are anxious o remove the
restrictions, both on our import and our export trade, as soon as we possibly
can ; and you will find in the Narrative of my Hon'ble colleague, Sir  James
Meston, in introducing tho Financial Statcment, an sccount of tho extent
to which we bave already been able to remove these restrictions. I need not
therefore rcpent the tale. I am well aware how annoying many of theso
restrictions have been aud how patiently they have been borne by the
comimercial public of the country.

T should like to add a fow words on the subject of Stationery and Printing.
You will notice that there has been a considerable increase of expenditure
undor this head during the current year ; but we hope for a reduction next
year. It must bo remembercd that overy oxpansion of other branches of the
administration means moro work for the Printing and Stationery Department.
As a lerritorinl viotim T can testify to-the marvellous number and varict
of army forms; but in addition to thess a very useful piece of - work’
Las ‘also been done in veprinting for the armies in tho Bast a large
number of War Office publications. The fact that a period of unprecedented
demand coincided with a period of uuprccedented difficulty in obiaining
sopplies of imported goods, proved, I am glad to say, a greal stimulaml
to local industries. The Stationery Department bas been giving all yossibio
support to the local . manufacture of peucils, pens, ink and, abovo all,
aper, ‘the good offices of tho Drinting and Stationery Departmeni havo

ocen ulso entisted for the purpose of procuring stationery for the Colonios and
Jritish possessions fucther cast. A great deal of wnusual work has Dbeon
thrown also on the Controller in recruiting the personnel for the field prosses
st Buasrah and Baghdad, and in mainfaining the persoancl and stoeks in tho
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various overseas stationcry depdts in Mesopotamia, Tigypt and Porsia. I

should like to take this opportunity of oxpressing my appreciation of the untir-

ing zeal with which Mr. Cogswell and bis assistants have met with all demands

made upon them.

“ Hon'ble Members will be pleased to know that tho cfforts referred to
by Bir (teorge Barnos to increase tho output of salt have been already suffis
ciently successful to cover the deficit due to restrioted imports. Tmproved
ncthods of mining and handling rook-salt at Kbewra have resulled in an
increased output of nearly 50 per cent. comparcd with the previeus ton-years
avetage, while at Sambbar the current year's output will probably reach the
rocord of a crore of maunds. The facilities for manufacture and the interestin
technical questions conuccted with salt recovery are mow receiving specia
attention, and I am confident that increased production and substantial
ecanomies will follow.

“QOne of the unusual incidents this year for which mny Department is
responsible, is the comnpletion and publiogtion of the Report of the Industrial
Commission. Tor obvious reasons f wish to pass this incident over with only
one comment, and that is' my appreciation of the continucd and friendly
co-operation of my colleagues throughout the tour and of the heavy work
done by them in the preparation of the Report.”

The Ion'ble the Vice-President :-—* Docs the Hon’blo Mcmber®

. desire tho statement to be supplemented by the President of the Railway

) Board ? .

11-48 4.5,

The Hon'ble Sir Thomas Holland :—* If you please, Sir,”

The Hon'ble Sir Arthur Anderson:—“In his speech before
this Oouncil a year ago, my predecessor referred to the serious disabilities under
which the railways of India have beon labouring in recent years.- Our Budget
of 1918-19 was framed under the shadow of war, and contemplated an expen-
diture of just over 4 millions. Owing to the impossihility of obtaining an
‘adequate supply of English materials, the programmie had of necessity to be
confined to such essentials as were obtainal;’le, and it is doubtful whether our
very modest English grant of 2} millions will be spent. On the other hand,
we have had to mect special calls in India, and on the whole it is probable that
our expunditure will about equal, if it docs not slightly cxceed, the provision
originally made. .

“ I am glad to be able to say that many of 1he dificulties hitherto experi-
enced are now in a fair way to be removed. Owing tothe {crinination of the
war, the supply of materials has beon brought within measurable distance, and
this fact, coupled with the liboral provision of funds announged by the Hon’ble
the Finance ]g{ember in his speech when presenting the Financial Statement, will
enable railways to rapidly improve their position. I wish to cordially acknow-
ledge on behalf of railways the appreciation, which the Ilon’ble Member then gave
expression to, of tho services rendered Dby the staff during the past few years,
Ordinarily railway men look upon themselves 2s fortanateif they escaps a vote
of censure, and it will be & matter for gratification among them to know that
in the anxious period all have of late ycars passed through they are held to
have so well succeoded in the task they set their hands fo.

* From what we heard during tho debate on the Financial Statement onn
wonld be ahnost justificd in concluding that the work railways have been
performing has heen so satisfactory as {o rendor unmeecssary tho provision
made for theru during next yoar. The opinions expressed must, I fcar, be
owing to the waut of a proper apprecintion of the position, and 1 am beholden
to the Hon’ble Mr. Tronside for having so clearly depioted conditions as they
actually oxist. Railways havo been slarved throughdut the war period, and
if lecway is not to be made up without delay, the position will soon become an
impossili'c one. Negleet to tako- all”possible steps to set them right again
could not therefore be oxcused, Once detrioration sets in, it continues at an
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ever inorensing pacs, if not seriously tackled, and there can bo no economy in
refusing to face the situation at the earlicst possible moment. Railways aro
comniercial propositions with which the country’s prosperity is indissolubly
bound up. The grester thercforc their cfficiency the greater the benofit to the
public and to Government. Not only have we to face very large arrcars, but
we have also fo rcplace withdrawals for war centres, particulars of which
together with other details will be furnished by the Hon'ble the Membver for
Commerce and Industry when discussing the Resolution put forward by the
Hon'ble Mr. Sarma for a reduction in the grant.

*The Bill will undoubtedly be a heavy one, but it must be rerocmbered, as
pointed out yesterday by the Hon'ble Mr, Ironside, that the stock and mate-
rials which it is now proposed to sccure will not amount to more than onc-half
of what the same money would have purchased in pre-war days. - Evea with
the large provision of funds whish has boen made, wo shall not thercfore be
able fo overtake more than a purtion, though a considerable one, of the arrears
which have accumulated.

“ Granting then that our first concern must be to endeavour to overtake
the arrears which havo piled ap daring the war period, it will be impossible
to allooate any of the fuuds available entiroly to ‘construction. But little
advantage indeed ivould be gained by developing and bringing inoreased traffic on
to wain linesuntil thess attain a sufficiently high standard to deal efficiently
with what already comes to them, and the most we propose to do therefore in
the way of extensions is to re-start some of the works progress on which has
been interrupted during the war. If, however, we are in the same position
a year hence, as we are now with regard to funds, it. may be anticipated that
some of the larger projects will then receive attention.

“In questions put by the Hon'ble Rao Bahadur B. N. Sarma and
other Hon’ble Members during the present Courcil meetings, reference
was made to the old-standing controversy of State versus Company-managed
rajlways, and from the answers given to the question, Hop'bla Members were
made- aware that in the case of one important railwdy system it has been
deoided to transfec its direotion & few years hence from London to India,
though the partioular form which conf-ro{ will take has not yet been arrived at,
The Qouncil were also made aware that the appuintment of s Oommittes is
contemplated to inquire into the desivability or otherwise on financial and
administrative grounds, of modifying the present management of Indian Stato-
owned railways eithor by substitution of management by Companies dumiciled
in India, or by extension of one or other of the existing systems. Opportunity
will then presumably be afforded to thoso interested in the question of
cecording their opinions before the Committes, and it is hoped that as a
result of ita deliberations, a flnal sottlement of this thorny questica may

result.

« A matter whioh has been ocossioning Railway Managers the utmost
concern during recont monthsis thaf of labour. Throughout this couniry rail-
way men wore conspicuous among railways of some other parts of the world
which oould be named for the loyalty and devotion to duty they showed tarough-
out the loug trying war period. - Coupled with the strenuous endeavour they
ware called upon to exert, thoy, in comwmon with others, have_begn affected by
tho goueral increase in tho costol living. GQoverament and railway manage-
ments generally recognised the difculties in which the lowor psid men were

laced, and from time to time have ondeavoured {o imnprove their position

y the :rant of allowances calculated 1o bo equivalent to he additional expen-
diture occasioned by the rise in prices in neccssities of life. The position,* ,
howeror, i3 a constautly changing one and has 'beon roceiviag unromitting
attention, tho uesire being that all cases of hardship should be justly met.

« [ havo alrendy referred o the difficulties of obtaining materials during
recant year; ; though these difficy. ties will be ga.sed in future, it:must of
necessity be scine time bofore mormal conditions of supply re rezfored,
In India wo are taking advantage of looal resources to_ srourc as  much
vermanent-way and roﬁing-stock as phssible, [ wonld like to say a word
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in this connoction with regard to-the Tata Iron and Sleel Company. This Com-
pany has heen a veritable Godsend to us during the war period, us but for its
enterprise wo would, during the last two or three years, have been unabloto secure
a singlo mile of additional railway, or to oxtend a helping hand to Mesopotamia,
Bast Africs and Eeypt in the matter of their railway building.  For sumo con-
siderabls timo the whole output of those works went to the different theatres of
war in the East and nothing but praise is duo 1o the Company for the sustained
cffort they n:ade to meet sucoessfully all calls made upon thom. Other firms

. have also shown their motal by rendcring most valuable assistance during

" these trying times, Tt would perhaps be invidious to distinguish betweon them,
but I can assure all of these conoerned of the high appresiation of Government
of tho assistance reudered by them.

“ Qur requirements for tho coming yoar are heavy and large orders have
been placed in England, particularly for rolling-atock, engiucs and machinery.
The capacity of India us yet is extremely limited in regard to the former of
theso itewms, while none of the latter classes are yet produced in this country.
In the many directions in which developmeuts are taking place, we may
coufidently look forward to railway wagon-building boing in ths forefront,
and thongh it will .probably be a number of years before Indin will witnees
its flrst locally nanufactured looomotive ruuning on its railways, it is not
beyond the bounds of possibility that in the not distant future wo shall scc
such a result actually achieved.

“ A dircetion in whioh improvement is showing itself lies in the substis
tution of oil-burning for oval-burning eungines on lines serving West Coast
_ports, This has been made possible by the supplics of oil which have become
available from the head of the Persian Gulf. ~Its introduction will freo a large
amount of coal for purposes other than railways, and will at the same time
lessen the pressare or railways, so thut iaken together the advantages to bo
geined from its introduction are considerable.

“ A matter which dlso is of interest is that of railway-owned and managed
harbours. Up to the present time the only railway in the country-working
and controlling a harbour, where ocean-going vesscls can come alongside, is the
Madras and Southern Mahratta Railway. This Company have worked the
Portuguese harbour of Marmagoa for a congidorablo numker of years pas!, and
though the war has interfered with the successful development of the trade of
the harbour, sufficicnt experience was gained prior to the outbreak
of hostilities to yrove that the combination of railway and hachour
under one management possessea- many advantages. It is now proposed
to extend the systom, though in a more complete forw, by consiructing
& harhour at Vizagapatam, to be owned and worked by the Bengal-Nagpur
Railway Oompany., The scheme at present contemplated is of modorate
- dimensions, bhut with tho constraction of (Le Raipur-Vizianagram Railway
it is confidontly anticipated that the tradg which will come to the port will
necessitate nonsiderablo expansion at a not very distant date,

“ Porhaps it is not generally kuown that, while we have been busy during
the war period in supplying wnaterials for military railways overseas, either
from local manufaoture or T)y dismantling existing lines in this country, we
have at the same time heen pushing forward the construction of an important
strategic broad gauge line, starting from Nushki, on the North-Western Rail-
way, to Dalbandin, and from thence to the Persian boundary. ‘Lhe railvay
runs through a most inhospitable country, but despite all difficultics, including
the almost total absence of potable water throughout its length, the first 120
“miles were huilt iu theshoit period of four months. When it 1s remembered that
all Jabour, materials, slores, suppliesand water bad to ho carried along with the
railhead, the achievamont is one which thoso in charge of the work have reason
to be proud of. 'I'he total length of linealready constructed is about 330 milos.

“ The only other purely railway matter to which I would refer is that
of the restrictions wﬁich bad been placed upon - travel during the past two
years. Govornment are well aware of the discomfort and inconvenience caused
to the public by the curtailment of train sepvices which have been introduced,
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The pressure on railways left them no option hut to bring it into being. Now,
howover, that normal conditions are being resumed, Government will use their
best endeavours o restore tho services to their former level ai the carlicst
possiblo date. Alrcady some improvements have beon effccled, particularly. on
tho North-Western Railway, and similar aotion will be taken on other lines
immediately opportunity presents itself. \

“ I would like to now refer to a subjcet which has been meationed in re-
cont issues of tho Administration Report on Railways. Government have for
gome time past Liad under consideration certain schomes for tho construction of
aerial ropcways for tho oarriage of publie traffic in various parts of India.
Though this form of transport is not altogether a novelty in this country,
it has not so far beon used for the carringe of public traffic. Expericnoe in
other cotintries has, bowever, proved that it is eminontly suited for the opening
up of mountainous tract where the cost of construction of railways or of roads
would be prohibitive ; aud there is obviously ample scops for its employment
for this purpose in India, as well as for the replaccinent of cooly transport to
and from hill stations in Northern and Southern India which are not served
by railways. ‘The most important of such schemes now before the Governmnent
of India contemplates tho construction of a ropeway from Jammu to Sbahabad
in Kashmir, and of a railway in continuation from Shahabad to 8rinager.
This schome has been investigated in detail on behalf of the Kaslimir Durbar
by a well-known Karachi firm who are in negotiation with the Durbar with
regurd to it. Further schemes of a similar nature are also contemplated by the ~
same firm as well as by other promoters. Some of the projects havo already
made consjderable progress, and the Railway Board hope that circumstances
will so shape themsclves as to admit of a start being made with construction
lefors very long.”

RESOLUTION RE REDUCTION OF BUDGET ALLCT-
MENT FOR RAILWAYS.

The Hon'ble Rao Bahadur B. N. Sarma :—*Mr. Vices 55,
President, in my Budget remarks I have stated that I am one of those who
« believe in the rapid development of railways in this country

t

. The Hon'ble tho Vice-President :--“ May I remind the Hon'ble
Momber that he should first read the Resolution he moves ?”

The Hon'ble Rao Bahadur B. N. Sarma :—“I beg your
pardon. -
¢ 8ir, I beg to move the following Resolution :—

¢ Phis Council recommonds to the Gov.inor Genoral in Council thut the Budget allot-

“mont of 817-7 millions for the construclion of railways, ba rednced by £5 millions.’

«8ir, I havo already stated in my Budget remarks that I am one of those
who believe in the rapid construotion of railways with borrowed funds, and if
1 bring forward this Resolution asking for the ourtailment of the Budget
allotment of railways by £5 millions on the capital oxpenditure, it is because
I am not satisfied, on the materials ayailable to an'hlo Menthers, that t'here is
ey necossity whatsoever for such a lm-ﬁa oxpenditure of money consistently
with the nceds of tha country or with the necgis of any of the otber hruaches

. of administratin, and also I may say, consistonily with economy. At this
juncture I may be permitted to state that perlips the proceduro that i follow-
¢d in Madras, if followed here, would help Tlow'ble Members in apprecialing
moro correctly the valuc of the Budget statemeunts than is ab presant possiblo.
"We are the:e Turnished with a statement pf thg exisling state of the establish-
"ments, the existing slate of the administration and the proposed increasca

men . :
in tha various branches, together witl the details as far as they can he
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given, so that Hon'bls Members will know exacily whore they arve, in
dealing with the details. Now here, it may be, that that procedure cannot
be followod in its entirety in the case of 'the Government of India whioh ms
have to deal with additional taxation proposals. But I humbly submit
that in the oase of departments like the Post Gftice and the Railway, where
there cannot be any question of disclosure of secrets, it would holp us consider-
ably in arriving at a correct understanding and apprecialion of the existing
state of things if that procedure were to be followed. For instance, we might
be told what exactly is the number of wagons requived, what exactly is the
number of engines required, what approximately is the quantity of material
that is to be carried, how the stock is proposed to be added, or what the cost of .
itis to Le approximatcly, so that we may know whether there would be so -
much need for materials, whether the materials are being properly priced,
whether there is so muoch need for the increase of engines or wagong™nd so on.
Of course it may be said that in the details prices cannot be given, as that
would mmean dangerous disclesures, I humbly submit that that argument does -
not scemn to be sound, becauso if the details are given in respect of contracts
alrcady made, there cannot be any difficulty whatsoevar ; peoplo will be abla to
appreoiate whether the contraots are Eroper or not; il they are in respect of
future contracts, thei it is but right that everybody in the market shonld know
exactly what .is warled by the Qovernment so that the Government may
purchase at the lowest possible rate. T allude to this fact, bucause supposing
we had known what the number of wagons or other materials proposed in
this year s, what the increased traffic would he for which the iucreasc in the
number of wagons is meant, what the cost of these materials is to be and
what the proposed cost is, then certainly we should have been ahle to appreociate
correctly the need for this 85 crores of rupces expenditure. 5o much for the
difficulties of Hon'ble Members,

“ Now on the materials available, can Hon'blo Membors be acoused of
having criticised adversvly, wrongly and ignorantly this large programnme of
railway expenditure that is proposed during 1919-20 7 My submissionis, no,
I am not hers, as I have already stated, todefend auy particular position. Ve
aro here to bring to the notice of His Majesty’s Government in India what our
views are in respect of the various branches of administration. Certainly if we
are given the information in the course of the reply to show how these views
are incorrect inasmuch as we are not placed in the position of His Majesty’s
Govornment where they cannot acknowledge an error or in ‘he position of
His Majesty’s Government here who are perbaps in’the same situation, I should
certainly be most happy to withdraw my Rosolution; but on the matorials
furnished to us, I think I am peifectly right in asking for a retrenchment on
thelines I have suggested. Why is it s0? Now the Hou'ble 8ir Arthur
Anderson has told us that owing to the war we have not been able to replaco
various materials ; that the machinery is out of order, and consequeatly
there would have to 'u a goed many replacements before wo cau cope
with the traffic that is ai present ready and that is going to bo increasingly
ready for conveyance tho moment facilitics are aflorded to the publie,
I quite appreciate that position, and I sce that under the head of working
expenses & sum of about 10 crores of rupees has been taken for replacements,
eto.,-and I take it that that grant, though it is a very large grant, would meet
the necessitics of the case, and therefore iu respect of making the present
wachinery efficient, T think there is no disputo at present between the non-
oiticial Mombers and tho Government, and they bave not criticised that part of
the Budget. Therefore, we must tako it that we proceed with the railway
appliauces in the same state of efficiency as they were in before the war with
-such increases as may have beon made during the course of the war,

“Then what is our next pesition ? I nnderstand and appreciato correctly,
and I mysslf feel the ditficulty as to whether by curlailing the expenditure
we might not add to the difficulties of the public in rrducing factlitics by
additions to the coaching or to thegoods wagon stocks. But T will never,
-assuming that there is 3 difficully, T will never arvive ot the conclusion that
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beeause there is a difficulty and therefore there is a need for inerease, therefore
there must he s0 much increaso It does not logically follow that becanse
the Railway Department has nol heen able to meet the demands of the publie
in the past owing to certain artificial circumstances, therefore they will not
be able to mect the same demands or similar demands in future. It will have
to bo shown how it is so, and I hope, hefore i sit down to show that part of the
programme should be deferred. Now we havé been told that there has been
a considerable curtailment of expenditure during the war. I will take the
firel item, for which & grant of £17 millions has been made. I find that
during the years 191112, 1912-13 and 1913-14 there has heen an expenditure
of Rs. 1,167 lakhs, or an average of 1s. 380 lakhs & year. Now, if the expendi-
turc during the next four years, namely, 1914-16 to 1917-18 be taken, we
will find that it was Rs. 1,141 Jakhs. That is, thore has been a reduction,
taking tha average of the previous three years, of Rs. 415 lakhs, and taking tho
normal increass to he Rs. 389 lakhs, we will arrive at Rs, 889 for the current
year +-415 lakhs, or about 804 lakhs of rupecs, taking the proportions existing
prior to the war and nothing else. :

“Then it cannot be said that theve has been no increase whatsoever in
coaching traffic, We find that while the number of passengers has during
the years 1913:14 to 1917-18 varied from year to year and was 467 wnillions in
one year and in 1917-18 it was 436 millions the coaching stook has been
inoreased, I do mot say in accordance with the needs of the situation, beoause
there huve heen loud conplaints that there bas been overcrowding, and Iappre-
oiate tho diflicullies of the situation, but still there has been an increase and
the inoreaso is as follows :— ‘

“Tt was at the cnd of 1914-15 22,891 coaching stock,and in 1917-18 28,956,
or an increase of 985, If we turn to goods stock we find also there has been an
inorease. It was 184,876 in 1915-16 and 189,538 in 1917-18, or an increass of
5,462. So there has been an increase, as a matter of fact, in the goods stock.

“Then I submit that the total goods weight that was carried when I spoke

Jast was about 83 million tons, dividing the total mileage by the number of
miles run by each ton of goods. That may be a correct method of working or
it may not be. 1f it is a correct method of working, it works out to an inoreago
of about 8 per cent. I find, turning to pago 130, that tho weight of the prin-
cipal commaditics that were carried during that year 1917-18 were 674 million
tons. Thesame or 67°06 in 1916-17. Whercas I find that during 1912-13 jt
was more than that, about 78 million tons; so that although a certain quantity of
goods wore to be carried over a longor length of mileage, we find that there has
not been an appreciable increase in the woight. And we find if we turn to the
-ioultural statistics on page 6 that in 1917-18, except in the case of rice, tha
yield of the other artioles in 1917-18 has not been greater than in 1914-15, that
the vicld of 1018-19 must have heen even smaller than in 1917-18. Conse-
queﬁtly it cannot bo said that the produce of this country, I mean tie agricul-
tural produce of this country, the weight of agricultural produce has beon go
enormonsly incrensed a$ to nocessitate drastio changes. It may .b? that, owing
to having to carry the coal traffic which iucreased by abont 4 million tons over
longer dislauces, the goods wagons which were available could not be wutilised

for carrying the ordinary agricultural producc, but we atany rale think that-

inasmuch as a large part of tlie military trafiic woull not be necessary during
the next year, it is possiblo to cTect economies which _n‘ould_ mako & portion of
the rolling-stock availabla to the merchant dealing in agricultural ;.ioduce,
And I think the samo may be said with regard to tho carringe of coal. We
nay be-in the wrong, but at any rato we “ave reason to oxpect that that wowd’
be so.

“Now turning to the goods coaching favilities, we find  that
about a fowth or a fifth me military wagons. "I do not thinic that, as
the war has come to a-close, there would be any necessity for an inoreace
ander that head ; and tho total cost of the goods stuck being about Rs. 52 erores,
even if you put the increase &b one-fourth, it will not come to ynore than 13

~
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crores at the old cosk. The new cost heing heavier, it is possible you would
have toincreaso the Budget expenditure for the same quantity honce thero must
bo econowy, aud a large increase is impossible in o year of high prioes. T thovefore
submit that, whether we look to the exisling agrioultural prospeot or the agricul-
tural situation of the past few ycars, or whether we look to the inoreasad facilities,
which the rovermment can place at the disposal of the publio in the immediato
future, or the amounts of money that were {)eiug expendoed ou tle development
of rolling-stock during the last few years and during the years previous to the
war, we are unable to sec that there is any neod {or suoh a vast expenditure as
1,714 lakhs. Well then with regard to the rest, that is the other items, we
are hopelessly in the dark, they amount t» 864 lakhs. Thero may be a very
good explanation, but it would be for the erection of additional buildings.or
expenditure of that kind, or it must be, I suppose, by inoreasiug the length
of mileage. IE it were 89, it would bave been a very weloomo exponditure, but
thero are to be no new lines t0 be construoted. The only new lines to be
construoted would cost 76 lakhs of rupers. Thereforo we are not contemplat-
ing during tho next year any vory large or any appreciable increase in our
total mileage, and it is solely and wholly with a view to the davelopment of
open lines, for adding to rolling-stock and making other improvements that wo
contemplate this expendituroe, not to make the old machinery more efficient, but
toadd to the existing rolling-stock. I hope that the Hon'ble Member in charge
of Railways will be able to couviuce us that there is real need for the wnoney ayd
that the money will be well spent, and then [shall be only too happy to
acknowledge that the Resolution, though it serves a uscful purpose, will have
served its purpose, and withdraw it.”

The Hon'ble Mr, Bi. N, Hogg :—* 8ir, I really do not know whether
to wonder at the pertinacity or to deplore tho shortsightedness of my Hon'ble
friend in bringing forward this Resolution. I wonder at his pertinacity because
I should have thought that the specches made by the Hon'ble Mr. Ironside and
Mr. Howard and Bir Dinshaw Waoha during the last stage of this disoussion, to
eay nothing of the coup de grace administered by the on’ble Finance Meiuber,
would have entirely demolist:icd any vestige of a cqse that my Hon’ble friend
may ever have imagined himself to possess, but apparently it is not so and he
remains unrepentant and unconvinced, It is necessary thereforo for me to
oppose this Resolution. Ia doing so it is difficult to avoid repeating a good
deal of what has already becu said, but I will avoid repetition as far as passible,
and I will therefore start by associating myself whole-heartedly with the very

. excellent spesch on this subjeot made by M. Irenside last Friday. Now, Sir,

the first point which emerges from this Resolution is whother the proposed
exponditure during 1919-20 on railways is in excess of the requirements of the -
ruilway system. YWhat are the facts? The {acts aro that the Mackuy Committee
recommended au anonal expenditure of £124 millions sterling as required for
the railways of India, They recormended that several years befors the war, but -
not only was that recommendation never acted up to as an average annual
cxpenditure, but I thiok I am right in saying that in no single year was that
figure actually attained. We, thereforo, entered upon the war with a railway
system which had already fallen behind the requivements of the country. I base
that statement not only on the fact that we were bohind tho recomracndations
of the Mackay Commitlee, but on what I think was an almost universally
acknowledged fact, Every year, when the yield of any partiouwlar kind of
agricullural produce in any particular district was unnsually large, thero was
the same tale, hopeless congestion, much of the produce spoilt through, being
unable fo be railed down to the cousuming or exporting centros before the
advent of the rains,

“ Well then, we entered upon the war pericd with avrcars of railway
development. During the war the railways have secomplished wonders, but
they have accomplished those wonders at ihe cost being bled white. T do
not think I nced labour that poiut. It is genorally admitted. And what are.
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wo doing? This oxtravagant grant, against which my Ion'ble friend rails,
simply amounts to giving the railways this year the equivalent of what the
Mackay Committes recommended should bo spent upon them each year.
They recommended 124 millions and thero can be mno question about it that
the purchasing power of the 24} millious recommendod this year is certainly
not 1 excess of, if it is equal to, tho purchasing power of 12} millions
In pre-war days. Therefore, it simply amounts fo this, that our estimato
for this year is equivalent to what we were told a good many years
ago we ought to spend each year on our railways; whereas the railways
have been worked to the death during the last three oz four ycars and all repairs
and renewals neglected through absolute necessity. I submit, thereforo,
8ir, that the grant this year is in no way in oxcess of the raquiremenfs; ine
deed it is barely adequate to the requiroments; and I wou?d ask Hon'ble
Members of this Council to face this railway situation seriously and to realise
‘that if we are to have a railway system in any way adequate for the require-
ments of the country, wo have for several years to come to maintain railway
expeaditure on very much the dame level as it is in the estimates for the
coming year ; unless, of course, the cost of all railway materials goes back to
pre-war prices which I for one do not oxpect tosee for many years to
come. It is not s question meroly of this year’s programme ; we shall have
to face a programme of this nature for yoars to como or elso fall hopeless]
into arrears. The next point for oovsideration is whether, if this grant is
not in excess of the requirements of the railway system, it is desirable
that those requirements should be met. I do not think that I need say much
about this, as I anderstand that evon the Hon'ble mover admits that it is
desirable. This aspcet of the question was also fully dealt with by the
Hon'ble Mr. Ironside. There is just one point however I should like to refer
to in this connection, and that is the very common fallacy which finds a placo
in the writings and speeches of some publicists, who ought to know better,
the fallacy that it is only the commerocial olasses who really benefit-hy an
officient railway system. Tge trath is that, although, of cowise, the comuwercial
. clagses like everyhody olse benefit by an cfficient railway system, there is

nobody who benofits more than the agrieultural Jabourer who is the baokbona
of this country. As the Hon'ble 8ir Claude Hill pointed out on Saturday, in
times of soarcity, an cfficiont railway system is required to relieve that scaroity ;
in times of prosperity an efficient railway systemn is required to enablo the
agrioulturist to reap tho full fruita of the prosperity.

“ Wetl, Sir, I havo accused tho Hon'ble Member of shortsightedness in
moving this Recolution, and I propose to aftempt to justily that accusation.
In this conneetion the first point to which U would rofer-is the remark made
by the Hon’ble Mr. Howard who pointed out that by starving your railways

ou were killing tho goose that laid tho golden-gge. In support of this
need only refer the Hon'ble Mr. S8arma to the Hon’ble the Finance Megnbet's
Narrative relating to this year's Budget, in which it is pr.-ated out that railways
this year woro a great standby, and similar remarks ocour in tho similar state-
ments of the last two or three years. Throughout the war one of the greatest

standbys of Government has been the revenue derived from railways.

« Another reason why I acouse my How'ble friend o shortsiﬁhtcdness is
this. He professes—and L am suro he feels—great eagerness for the develop-
ment of industries,

In this Council, ouly on Saturday, he moved a Resolution
pressing for further expenditure in carrylng out the recommendations of tho -
Iudustrial Commission. I put it to the Council, what better way of ciicying
ont those recommendations can thero be than expenditure on railways. Am
officient up-to-date railway system is the very life’s blood of, tho_vm;y fivst
essential to, any ‘ndustrial developw:ont whatever, and I would ask Sir Tho.aas
Tiolland whether bis Industrial Commission’s Report is worth tho paper it is
written on without an efficient railway systont. ) " -

« T have just one other point in this connection to make, and that is tha
it is )fotasnﬂ]ioiont from x111¥ point of view that this Resolution ghou'd he, as
1 hope it will be, rejected. T"o mere moving of it s oapable of doing & good



12-31 ».u,

82z LRESOLUTION RE REDUCTION Of BUDGET ALLCUIMINKT
FOR RAILWAYS.

[ Mr. M. N, Hogy ; Rui Sita Nath Ray Bakadur; | 102z Maxom, 1019. )
Kihan Bahadwy Mian Iuhammad Shafi.

deal of harm and for this reason, We have heard at difforent times a good deal
of the lack of sufficient capital in India for the development of iudustries
or rathor of the shyness of Indian capital in coming forward to invest in
industries. Can anything be wore caleulatcd to inorease that shyness and to
reduce English capital to the same condition than finding that gontlomen in
the position of my Hon'ble friend are always ready to move reductionsin the
most neoessary expendituro on railways? It i8 no use my Hon'ble friend
profacing his romarks by assuring us that he is & whole-hearted advocato of
riilway development and then procceding at onoo to move the reduction of the
most necessary expenditure. Words of that sort will cut no ice with the
inveator. Ido very earnestly ask Hon'ble Members to look at this aspect of the
question. We are on the eve of great constitutional reforms in India, con-
stitutional reforms which will enable gentlemen in the position of tho Houn'ble
Mr. Sarma nnd those who ugree with him to have a great deal more power and
influenco over finanoial and political matters than they have at present. Is
it likely to encourage tho investwent of capital, whethor English or Indian
iu industries in this country, if those who posscas that capital find Hon'tls
Mewbers like Mr. Sarwa taking up this attitudo towards the most necessary
cxpenditure on what is the very foundation of any industrial progress or
development at all ? I can assure bim from my own personal knowledge that
this Resolution and the point of view it rapresents is calculated to do con-,
siderable harmn to the prospects of the investment of English capital in this
country, and with regard to Indian capital I will leave that to the Hon'ble
8ir Fasulbhoy Currimbboy to say.” - ;

The Hon’ble Rai Sitanath Ray Bahadur :—*8ir, I am sorry
to have to oppose this Resolution, because of the faot that I win myself a mer-
chant and I know from my personal experience that it would be most mischievous.
and detrimenta) to the interests of the country to reduce by £5 milliong, the allot-
ment of £17 millions made for the construction of railways. Now when
soarcity looms very large in the horizon and when famine has already been
declared in some Fu'ts of Bombay and other places, what could there be moro
positive proof of the desirability of doing all that we can to make up the
defisiency that has been caused by tho transfer of wagons and locomotives to
Aesopotamia than in the fact that it is on account of the shortness of wagons
that vestrictions have been placed on the movement of foodgrains from ono
province to another, and we cannot move grain freely even whero it is abso-
lutely necessary that thoy should ho so moved. Ounly the other day I purohased
sowe thousands cf maunds of rice in & place verg near to Ualculta; and for
the last two or thres months I haye been woving heaven and eacth to get a few
wagons to transport that rice, whick was lying at & distance of only 16 miles from
Celeutta, and where bout or other transport is not availablo. Even with my
best efforts I could not induce the Railway Department to give me these
wagons, and I had to move the Hon'ble 8ir Arthur Anderson to come to my
rescue. He was good enough to refer me to two’other gentlemen, and those
gentlemen seferrcd me back to the Traflic Manager at Calcutta, and it
was with the greatest difficulty that at last I secured a few wagons, Ilowever,
T have got most of the rice now in Calcutta, It is only the merchant who
knows the difficulty that is being cxperienced in this mattor, and it would
be a misfortune if, aftor the drain which has been oaused to the railways of

--India by the transfer of wagois and other rolling-stock to Mesopotamia, ws
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were to reduco the allotment made this yoar for railway construction. I am,

- thereforo, sorry to hava to oppose this Resolution.”

The Hon'hle Khan Bahadur Mian Muhammad Shafl :—
“ Sir, the Hon’blo Rni Sitanath Ray Babadur has opposed the Resolution moved
by the Hon'blo Mr. 8arma as a representative of the Indian mercantile classes,
As a represéntulive of agricultural interests in this Council, I rise to offer m

. opposition to the Resolulion, I cannot belp thinking that whea my friend th
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Hon'ble Mr. 8arma dcgidod in his own mind to move this Resolution, le could
not have bad an adequate conception of the stato of things actually existing
inthe country. My province has beon spoken of by the poet of old as
Intikhab-e-haft Kishwar, i.e., ‘an epitome of sevon kingdoms'. I will,
therofore contont, miself with describing very briefly indecd the state of
things prevailing in the Punjab, assuming, as I do, that the cunditions obtain-
fog in the rest of Indin are eithor absolutely or vory nearly similar.

** Before the middlo of 1914 the process of railway expansion in the Punjab

was tardy enough, as pointed out by the Hou'ble Mr, Hogg ; but some railwa y
expansion did go on from year to year. Towards the end of that year,
because of the terrible world conflagration which has brought untold misery
on the human race, the expansion was absolutely stopped owing to the
exigencies of the military situntion and of the exorbitant and heavy calls on
the publio exchequer due to military exponditure. For the past 4} years,
therefore, there has been no railway extension of any kind or sort in the
Punjab. But mattors did not rest there. Whon the Mesopotamian campaign
was undertaken, branch lines in more than one part of the province were
taken up and the rails were sent to Mesopolamia to meet military require-
menis therq, with tho result that not ouly was tho trade of those parts
absolutely dislocatod, but a considerable amount of hardship and inconvenience
was caused to the people in those traots who had become acoustomed to railway
traffio. 1In addition, a largs number of locomotives, wagons and trucks and
I am not certain if 8rd class railway carriages also.............

~. 'The Hon’ble Sir Thoemas Holland :—* Yes.”

The Hon'’ble Khan Bahadur Mian Muhammad Shaf :—
seseee Were sent away from our provinco fo Mesopotamia, with the result that
the number of goods trains and the number of nger trains had to be out
down. The consequences of this curtailinent of passenger and goods trains are
obvious. Foodstuffs from parts of the province, where they were in abundance,
could not be transparted to places which were threatened with scarcity and
famine. Trade was dislocated and the travelling public in the Punjab had to
face difficulties gnd inconvoniences which those who have actually seen the
discomfort of the travellers with their own eyes can alone apprcoiaco. When
T have during my travels over the Punjab in the liot months of June, July
and August secn 8rd olass passengers packed in 8rd class oarviages like
sardines, I bave pitied their lot, and I have hoen waiting, anxiously waiting,
for the timeé when the situation wonld cnable the Governmwent fo meot the
difficulties of the travelling public. To me il scems that the urgent necessity
of a speedy restoration of the state of things which existed before the: war iy
the paramount duty of Government, and it is obvious that the industrial
developmont of this country also will require considerable railway expunsionin
order to meet the needs of the sitnation. I do not wish to travcl over the ground
whioh has already been covered by tho Hon’ble Mr, Hogg, and I will therefore
conclude my remarks by hoping with the Hon’ble Mr. Hogg that my friend,
the Hon’ble Mr. Sarma, will sce his way to withdraw this Resolution, 1 have

ersonally a suspicion that be really intonded to put forward this Resolution

1Pn order.that ho might bo able to point out where the mouney for his two
revious Resolutions in regard to Sanitation and Elemontary Edwoation--

TResolutions with which T was in cntive sympathy—was to bo found. If that* .

is s0, there is no sense in insisting on this Liesolution now. But if be intonded

to put forward this Resolution on_its own inerits, then Tam sorry to have

£ opposo it.  With these few words I bag to oppose the Resolution,”

. The Hoa’ble the Vice-President:—Yandit Madan Mohan
Malaviya."
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The Hon'ble Pandit Madan Mohan Malaviys :—“1 will
speak atter my Hon'blo friend (Sir Fazulbhoy Currimbhoy) has spoken.”

The Hon'ble the Vice-President:—“Iam afraid the Hon'ble
Member can only speak when he is enlled on by the Chair.”

The Hon'ble Pandit Madan Mohan Malaviya :—*"I refuse

- to spenk until my Hon'blo fricud has spoken.”

The Hon'ble the Vice-President :—"I have givon the Hon'ble
Pandit an opportunity of speaking, at.d he must not complain if I do not give
him another.”

The Hon'ble Pandit Madan Mohan Malaviya:—*“1 will
be within my rights in asking for another opportunity whether you give it

to me or not.”

The Hon'ble Sir Fazulbhoy Currimbhoy :(—* Bir, I [ully
ondorse what bas fallen from my friend the Hon'ble Mr. Hogg. The Iudian
commercial community, 8ir, have always complained of the shortage of wagons.
Bven before the war, the Indian Chambers of Commerce were feeling thd
pinch, There were not enough wagons even to transport cotton fromn
one place to another, and a lot of money was locked up by cotton
merchants in the districts on account of this shortage of wagons. What
has been made most of is that it is only the commercial people who for
their own bencfit want to extend the railway programme. I think that
it is not entirely so. Asmy friend, the Hon’ble Mr. Bhafl, has just pointed
out, it affeots agrioulture also. Then, Bir, we must sce what other countries
have done in regard to railways. All other civilised countries, according to the
proportion of their land and population, have much larger mileage of railways
than this country, and we ought, therefore, I think, to extend the programme,
which ought to be kept up as my friend, Mr. Hogg, has sui ested, T therefore
wish that Mr. 8arma will withdraw his Resolution. I think, 8ir, that Members
in this Couneil also must think of the commerce of the country. Unless you
bave commerce extended how can youn get more money ? In fipancing the war
a lot of money was met by the commerecial people ; not only that, but the major
portion of the loan was subseribed by the commercial poople. 8o Indian
politicians ought to try to oxpand trade and industries in the country.
I know my friend, Mr. Sarma, is also very keen on industries. [
hope he vill do his best to ask bis Indian friends on the Madras side to do -
their best in starting industries. In this way he will gof, moncy for sanitation,
as well as more money for education. As my fricnd, Mr, Hogg, has said,
railways aro the first charge upon which the industries can be extended. With

these few words T oppose the Resolution.” ‘ '

The lon'ble the Vice-President:—“I will give the Hon'ble
Pandit another opportunity of speaking, But we mnust naturally observe the
rales under whioh we mect here. I refor him fo rule 11 of the rules for the
discussion of Budget Resolutions. But on this ocoasion I will give him another
opportunity.”

The Hon'ble Pandit Madan Mohan Malaviya :—* I submit
with due respect, S8ir, that I do not violate any of the rules. A Member is
entitled to speak when he has a chance.”

The Hon’ble the Vice-President :-- I cohnot hear the Hon'ble
Mcmber on a question of order. The rule says distinotly - that Ilou'ble
Members will speak in tho order in which the President may direct.”
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The Hen'ble Fandit Madan Mohaun Malaviya :— Wel,
Bir, T will not say anything more ahoul it at present, save that I think
that Members have a right to speak at the time they think fit. Now,
coming to the Resolution, I do not think that my friend, Mr. Sarma,
“left it in doubt that he appreciates railway development. Ilis point is
not that there should be no sufficient provision mado for railway development,
I undorstand his point to be that the provision made is excessive, The
remarks which have been ‘made after his speech show also that it was
so understood by some Members, for instance, Mr. Hogg in speaking of it put ,
it distinctly that the question was whether the provision tas in excess of the'
requirements of the situation, Novw, one of the arguments which has been used
is that in past years during the period of the war railway finance was starved
and tho an ount that is now provided is, in the words of ore of the speakers, just
equivalent to what would haie been provided in the past years according to the
recommendations of the Mackay Committee. There are two points to which 1
will invite attention. The first is that the Mackay Committeo recomimendation
had never been carried out to its full extent during the years before the war,
has never yct been carried out, and it seems to me to be & peculiarly bad time
to select after this period in this partioular year to make up for the deficiencies
“of all the grants provided in the previous years according to the recommonda-
tions of the Mackay Oowmittee. T have never heard that becausea man
was starved or had not had sufficient food for a certain number of days,
therefore he should be stuffed with#an amount of food equivalent to make
up the deficiency of the whole period during which he had been starved.
The question raised is, whether the smount that you are ﬂrovidingin the Budget
will be uscfully, reasonably, properly spont, and there I beg to join issue with
all the Members who have spoken in support of it.  We are not opposed to .
railway dovelopment; we are not blind to the existenoe of commerce or agri-
culture; wo recognise that railways are benoficial; we want rz_zilways to be
developed ; but the substance of the Resolution, as I qnglerstan‘d it, is whether
you are likely to speud the amount that you are providing .reMO.nably without
extravagance and without waste. On that point I submit the explanations
that have been given are not sufficient, are not convincing. Now, it has been
said by the Hon'ble 8ir Arthur Anderson that there were difficulties in obtain-
ing supplies of railway materials within the past three yoars. Naturally. And
he hopes that those difficulties will be surmounted. I join in that hope most
ardently. We do veed railway development, and I hope that those diffieulties
will be surmounted to a large extent. But is thern a reasonable guarantes that
those difficulties will be surmounted to the extent of justifying the vxpenditure
which is provided for without involving waste and cxtravagance ? ‘T'hat is the
point which is before the Council. Isubmit that nothing that I have heard
satisfles me that extravagance and waste will bo avoided, Therefore, 8ir, il
remarks pointing to the urgency of railways, to the neod of railways and more
railways, and to the benefifs which are to be derived from those rmlwarys, do
not touch the main point which has besn raised by the Resolution. I hope
* that I will Lear something more Dbefors the Resolution is pub to the vote.
Theére is one other aspeet to which I would invite the attention olf this Ouuncil.
The opposition of somo of us Indian Members t: the oxtension of railway
programino is not properly appreciated b_y my Buropean frxequ in the conntry.
In other countries where you have railway systems, the railways aro worked
mmore cconomically and with more henefit, Thus Hollaud has paid up every
pice of what it had sunk in railways. Other countries have derived largo pro-
fits. Here you are cxtending the railways system on a basis which is very
cxtravagant, very much moro costly.than it should be. This has been pointell ,
times without number. 3 oars ago, in the eighties I think or early in the
nineties, a ‘member of the gevlogical department deplored that when tho
Government of Tudia resolved upou having a Stato railways system, and npon
extonding the railways in thie country, they did not at the same time deoide
to start jron and steel works in order to manufacture railway materinl whick
they requircd for the purpose of that extension. Ha pointed out that it cost
B0 per cent. moye of tonnage ochaiges importing maferial from Tingland,
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50 por cent. more than would be re%uirod if the material were produced in this
country. Now, the expericnce of this war has shown the work dene by the
Tata Iron and Steel Works, has shown that material can be supplied, can be
obtained in this country. The Gfovernment have utilised that material, and I
am glad to know that the Govornment have asked the works to go on supply-
ing materials for the years to come ; but the point is that if the Goverament has
appreciated tho extension of the railways they ought at the sawe time to
appreciate the duty of doing everything that they can to economnise the extension
of those railways, and one of the ways is to found workshops, huge workshops
where railway materials should be mauufactured in the country. Thatisone
point. -

“ The other point is that in other respects also you have shown nothing
that you ave doing anything to economise railway construction and manage-
ment, Complaints havo been made many times in this Council and elsowhero
that you are not cmploying indigenous ageunoy to the extent you should in
order to have a less costly and equally efiicient agency to deal with. Well,
I have not heard anything said in this debate, or throughout the Financial
Statement debate, whioh would point to the hope that the Government are alive
to the necessity of practising such economies as oan be practiscd and ought
justly to bo praotised 1n the extension and management of railways. I should
iike to hear something on that point. These are the reasons why we Indians
are so suspivious, rather I would say £0 auxious, to see that railway extonsion’
should not be pushed at a breakneok rate. 'We do not ignore the benefits of
reilway extension. We should have more if we had the power which my
friends on the official bench have; probably we could show that we could
develop railways to a larger extent, with more economy and with greater
benefit to the people-and with greater satisfaction to everybody oconcerned.
That is the gist of the opposition. Let the Government deal with tho
proposition as they like.”

The Hon'ble Sir Thomas Holland :—* 8ir, I propose to deal with
the remnarks that have been made to-day in the inverse order of the spraker.
My Hon'ble friend, Pandit Malaviya, has just drawn your attention to
the fact that, as he thinks, there have been extravagancesin the manage-
ment and working of rsilways. He apparently suggests that if we conld
change the present management and introduce more Indian experts liko

.himself, thess difficulties would disappear . . .

The Hon'ble Pandit Madan Mohan Ma.la.vi{a T did

not say I was an oxpert in railway working. Tho Hon’ble Menber is wrong.”

The Hon'’ble Sir Thomas Holland :—* 1 will withdraw the
suggestion that the Pandit is an expert in. railway working, but never-
theless he is ready to givo us advice. I should liko to point out that
we shall' not geb one step further in this disoussion as long as we introduce
cxtrancous questions of this kind, as thero is no quantitative unit b
whioch may be determined estimate the economic advantage that wiﬂ
foilow if we introduce moro Indians into the management and working of
Railways. My friend Mr. Hogg from Bombay said it was not sufficient to
reject- this Resolution. I agreo with him; and I hope the patience of the
Gouneil will not be exhausted while I attowspt the ditficult task of nakiog the
gituation convincingly clear to the Hon’bi- Mover, The Hon’ble Mr, Sarma
complaing that mem%era are not provided with details suffcient to ensble them
to criticise the details of the Budget. The Aunual Administration Report
on Railways is one of the most detailed reports of its kind issued ; but, if tho

‘Tlon'ble Mr. Barma can movo a Resolution without knowledse of the faots,

it would be quite uselecs to provide him with any dotaila.,

“ Tho questions tliat have been discussed to-day were diseussed last
week, and the arguments used to-day were. effectively answrred last week
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from different points of view. 1 will not waste the time of the Counoil by
reviewing them. I will not attempt aleo to review thp comnpeling olaims of suni-
tation, of education, industrial development and irrigalion. These types of
- activitios fall into ono class in this respect, namoly, that any money spent,
excopt through aualiﬁed agencies and without oarefully thoughtout plavs,
must necessarily do more Larmn than good to the country. Tho Governmont
aro as anxious as any member of this Council to improve and extend both
cducation and sanitation; but it would not e diffioult to eito oxamples to
show how costly bave been our past errorsin both direotions. .

“ My business to-day is ot to establish a justification for every coustituent -
of the Budget equation, but to demonstrate to the satisfaction of the Council
the necessity of inoreased . expenditure on those activitics for which I am
for the time being responsible. It is easy to prove, not only that the money
nllotted is necessary and urgent, but that it can actually be spent judiciously
within the year. On Friday last the Financial Secrotary, Mr, Howard, drew
-attention to the fact that we look to the Railways for & revenue of 10 to 11
willions sterling, and be advised us to be careful of the fruitful goose that
lays the goldeu cggs. But it is not the eggs so much as the goose itsclf that
I am now eo anxious abont. That gooso cost just 867 millions sterling. Wou
have been compolled during the war to starve it and we have been compelled
evon to pluok many of its feathers, The eggs we get inany one year are
less important than its depreciation by neglect and ill-treatment.

“To neglect to renew our losses and to repair the damage done to such &
valuable property would be justifiablo only to win the war. We have won the
war, and it would now be criminal disregard of our trust to postpone any
longer the repairs and renewals which are neoessary to preserve tho fertility
of the goose. I will not pursue this simile any further, as on the last
ocoasion- when I adopted a homely domestic illustration, the Hon'ble
-Mr. 8arms, in reply, frst mutilated it beyond recognition, and then pursued
the idea to the borﬁerland of the indelicate.

“ Neglect to ropair our property means that depreociation sots in, not b
arithmetioal increments but in ‘geomeotrical progression. We dare not wait
another year, whatever the prices of materials may be. The sum we now
grogoso to splt]md on railways would e regarded by any business-man as

istinctly small.

“You can get some idea of the necessity of repairs and renewals frow
two sets’ of figures; the profits compared with the expenditurc and the
rolling-stock compared with the traffic statistics. The Hon'ble Mr. Barma
this morning has given us oertain figurcs with regard to both, and I will try to
make thor & little clearer by removing unnecessary details. During the war-
the net working profits on Indian railways have jumped from £2 millions to
£11 millions, which indicates significsntly the way in whioh receipts have out-
stripped expenditure. If now wo take the rolling-stock account and compare
it with the traffic figures, we get what  sharcholder would regard a3 equally
disquieting results, When the war started we bad 186,000 wagons in
commission. By last April we had 192,000, If now you allew us to
oarry. out our programme sud add 15,000 wagons, we shall have hy
next April, not 192,000 plus 15,000, bub only somo 198,000; that is,
wo have to allow for about 4,000 that ocrtainlig will be scrapped this
_year and moro_in the noxt, in addition to the %418 tiat were sent fo
Mesopotamia. The inorcasc of wagon capacily will thus bo about 6 to 7

er cent. The ton-mileago hes, however, riscn from 15 thousand millious in
1016 to 41 thousand millions in 918; that is, an increase c¢f 40 per ount.
without counting the vecord year just closing aud the year about to open.
And still the pioturo is not quite trne; for owr annual *serap’ account henco-
forward will certainly bo in excess of the nast : wagons that have beon ove:-
worked during the war will fall to picces as -upidly as the rest of us who have
also 'ven overworked. These figuves in a business concern would raturally
give riso to disquicting suspicicns in the mind of any wize shareholder. He
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would naturally expect his Board of Directors to prove that his proporty is
not being torn to pioces, and the [uture being saorificod for immedinte profits.

“I could give yon & similar pioture of our 8-9,000 locomotives, but I do
not want to weary the Qouncil with figurcs. VWhat I do waut to say for the
ITon'ble Mr. Savme’s edifioation is this: If he had tho most elementary poli-
tical provision, instead of trying to starve the goose, he would have challenged
the Government for neglecting tho property whioh he, as & prospectivo mowmber
of the Reformed Government, hopes to inhenrit. ‘

¢ On Friday last the Hon'ble 8ir Dinshaw Wacha told us that a year ago
he recommended the Hon'ble Mr. 8arma to take up the study of finance; aud,
hased on the improvement which he thinks ho now rccoguises, he prediots that
Mr. Barma might be the Financo Minister of the Reformed (tovernment,
possibly in another ten years, Sir Dinshaw’s cheerful and charitablo optimisin
is well known to all of us. But, 8ir, on the assumption that this tuue his
diagnosis and his prediction are both well-founded, I will take the oppor-
tunity of giving Mr, Sarina a formnla that may sevveto be a useful guide to himin
time of doubt. Itisthis : the Finance Minister who [ails to distinguish between
what is important for the futura and what is absolutely essential to-cTay. will bring
his country to grief in his first year of office. It is the observance of this for-
mula (which is true in business, true in administra tion and fatally true in war),
that forces the Goverumont at this special time to distinguish between Educa-
tion and Railways and hetween Sanitation and Railways.

“The expenditura of a relatively large sum on Railways, as compared with
Jrrigation and Industrial development, is based on another principle only
secondary in importance.’ It has been pointed out in this Council that the rail-
ways are already unable to carry our erops and ourcoal. Faw peoplo here realise
the great inorease of tonnage that follows the development of a relatively small
industry. It is not so :auch the transport of the finished products, which was
referred to by one of the speakerson Friday, as the assembly of the raw matbrials
(which weigh much more than the finished products) that throws & burden on
the railways. I have not looked up the figures very recently, but I think I
can trust my memory in saying that the Bengal Nagpur Reilway statistics show
that, on account of the Tata Bteel Works alone, the ton-mileage of the whole
system had increased by 60 per cent. ‘There aro zentlemen in this room who
will remember, and remember with pain, my refusal to give priority recom-
mendations last year for the plant required for a most desirable industrial
enterprise, merely because I knew that the railway concerned conld not handle
the raw materials to be assembled without the doubling of its track.

“ Now, the other business principle which I offer to  completo the mental
cquipment of our future ¥inance Minister is this: In business administration
tako care that all parts of the organization are duly balanced. The most
economical step towards inoreasing the strength of the chain is to discover and
strengthen its weakest link, and in tho industrisl development of India
“cspecially, the railways at present are carrying as great a burden as they
can bear; they torm the woa{: link in our chain.

“It has always struck me, as an outsider and hefore responsibility had
produced its inevitably soothing influence, that one Xinanco Minister
after another till now had failed fully to realjse that evor{ rupee speut
on our railways also meant subsidising a new industry, adding far more
to our wealth than the golden eggs which Mr. Howard counts so
anxiously, 'This battlo betweon the prophets and the financier has becn
going on sinoe tho railhead first stopped at Ravigunj. In my old office
at Calentta will be found a correspondence datcd i tho carly sixties
when the flest Director of the Geological Survey implore t Goverament to push
the rail throngh the coalfields. He was told to mind his own business and to
cease the correspondence ; but, being less perfeotly disciplined than some of his
successors, he delivered a final shot by rashly dccf;\ring that, in his opinion, it
would pay ultimately to push the railway oven as far as Benaves! 1L is
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difficult to realise now tho mental altitude that existed in ti- 30 days with regard
to the roilway quostion, but I am afraid we have always been lagging behiad
the nceds of tho country.

*“8ome of our comumercinl friends here have never coased telling the Govern-
ment that tho Railways have hitharto been the limiting faotor in commer-
cial progress. I recently noticed, on turning over the products of my early
sorvico in India, before Councils wers invented and one had time to work and
think, a deduction drawn from the study of mineral statistics which subsequont
figures, so far as I can ascertain, have confirmed and demonsteated to he sound.
Twenty-five years ago the annual output of coal in India was under 3 million
tons, while the consmnption of Indian coal on railways was just a willion tons.
Last year the output of coal was over 18 million tons and the consumption
on Indian railways under 6 millions. 8o that tho output of Iandian coa} has
visen Dy six times in the same period. If you study also any intervening year,
you will find that the consnmption of conl on railways has never been below
28 per cent. and never atiove 83 per cent. of the total ontput. This moeans that
the ratio between cosl consumed on railways and that used in other coal-
consuming industrics has remained almost stationary for 25 years, in spite of
an inerease in both of 600 per cont. I would not say from this that the develop-
ment of rail'vays has absolutely checked the development of industries, but I
do say that tie' railways have obvionsly never rashly gone ahead of the
coal-consuming industries, and that lact is, I think, significant. I publisbed
this conclusion 16 years ago, avd was never reprimanded by the Department
of Government responsible for the Railway policy. I re-state it now, on
hehalf of that Department, as o lesson that wo should take to heart in consider-
ing the Railway polioy of the future.

“One of thoe Hon'ble Mcmbers has already drawn atfention to the
important facl that during the past three years we have spent nn our Railwa
property less than 8 millions a year, against the 12} million standard which
was set by the Maokay Commission. The actual position, however, is far
worse than these figures discloso ; they take no account of tho fact that during
that period we have sent away to Mesopotamia 210 engines and 429 coaching
vehicles and 4,418 goods wagons. These have to be replaced, in addition to
large quantities o? rolling-stock that have beon damnged by over-work and

forced negleot of repairs during the war.

“1 regret, therefove, that on behalf of the Railway Department, I-
cannot undertake to relinquish any part of the monoy that has been allotted
in the Budget for the purposs of preventing furthor logses on our Rail-
way system. On the other hand, I ought tv remind the Hon’ble Mover
of the Resolution that when, ten years hence, Lo proposcs a small allotment
of say 50 millions for Railways, some member, with an inconvenicutly long
memory, raay recall, to his discomfiture, this Resolution of March 10th, 1919,
My advice to bim is, therefore, to carn merit now and to justify Sir Dinshaw's
prediction by acknowledging an error which greatl men before him havo also
made, and an error that, I understand, some of them have reponted.”

The Hon'ble Rao Bahadur B, N, Sarme. :—“8ir, I am very 1-10 2.
lad ttat I have moved this Resolution because the extrcme warmth with
which the Hon'ble the Commerce Member has beci compelled to defend his
policy and his measures, convinces me beyond doubt that I am right tgnd tgzo

great need for the non-official publio to take hereafter some interest in ril-
wﬁy administration. Well, I never pesed as an expert, and I nevor in my
dreams expected that the Government of Tndia would bo so vadically modified
in the near future asto allow any Tudian five thousand times moro lfnlhant.
than 1 to occupy those sacred scats which are now occupied by 3ir Thomas
Iolland aud othors. Therefore I ti:ink the Hon’ble Sir Thomas Holland has,
for Jack of argument, made use of my friend’s joke, which I did nob take ex-
caption to seriously as coming frc. 1 an elder who has a perfect right to give
adyice, but Tam afraid that at this juncture T shall have to show that perbaps
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Sir Thomas Holland isnot quite so correot in his diagnosia of railway policy or
in the ocnclusions at which ke hus arrived as he seems to imagine. There is no
need for my defending any position and therefore for feeling anger with the
Dopartment or with tho gentleman in charge of a department evon when he
successfully uses his position for the purpoeso of showing that the materials
which his department can furnish him enablo him to demolish a non-official
momber who is devoid of that advice. DBut, in spite of the great help which 8iv
Thomas Holland has and which I sought to have placed at the disposal of non-
official members, what has the result been ?  Iirst of all with regard to the
remarks about suflicient materials heing available in that blue-book, which las
not been utilised, may 1 ask, Sir, whether Sir Thowans Holland has got here the .
additions by which he proposos to increase the stock by his Budget grant in
1919 ? The number of wagons whioh-were sent away to Mesopotamia, the
number of wagons which he propeses to build in India, the number he
proposes to getfrom England, the cost thercof prior to the war, the cost
thercof at present, and the matervinls which even s more obtyse mind than
mine can appreoiato, lot alone that of the genius shining across there ? e
says, if I understand rightly, that 186,000 was the number of wagons
prior to the war, and 192,000 at the end of the war, that is in 1917-18,
There has been some incroase, ro I take it that the number existing now
is larger exoluding the number sont away to Mesopotamia, because 1 find
here a number of minuses, so that I take it that in spite of the wagons,
materials, ctc., that have been sent away to Mesopotamia, we arrive at this
result of 192,000, 'Therefore I for one, trained in less intelleclual methods, can-
not appreciate the foroe of the argunent that a number of engines have besu sent
away, a large stock of othor kinds, and many goods wagons have hecn sent away.
Of course I can understand that if these were included in the 192,000 there
would be very great [orce in the reasonine. But failing to see that, let us proceed.
186,000 wagons I take it cost about 52 crores of rupees. If these figures are
correct and 16,000 wagous aro expected to cost 17 crores of rupees that is less
than 1-12th, whioh ought tolcost 4} crores, avo to be purchaged at 17 oroves now.
‘Tt.~refore material which we might have bought for 4 crores is supposed to be
bought this year for 17 crores, and Hon’ble Members who question the wisdom of
buying so many wagonsin the market at such high prices are foolish, are
ignorant, are asking for impossible things, are asking for uneconomio
expundituro, and are therefore to Le placed outside tlo pale of the law
aspersons with whom no person who has at heart the true economic
and industrial development of the country can bave anything to do.
1t may be that these 15,000 wagons are of a.fist class type, or it may
be that some of them aro of very poor quality and open trucks, hut these
averages will not help us and thatis the reason 'vhy I said a littlo light
thiown in the Budget Statement as to what kind these 16,000 wagons are would
be an advantage. Iirst of all weare not told that it is 15,000, Never mind
that. We should then analyse and see whether they would be 1st olass, 2nd class
or 3rd class carriages or what kind of carringes they arve if any portion of the
rolling-stock is to be conching and whetker the cost taken is the correct cost.
But tu. se are materials which the Hon’ble Member (Sir Thomas Holland) thinks
need not be fuinished to Hon’ble Mombers because they are never expected to
interest themselves in these matters, and it would be foolish and impertinent of
we to ask siwilar quesiions of the Hon'ble Bember in the widst of the
angust assembly which rules here. I, therefore, take it that it is ubout 1-12th
that is proposed to be added at & cost normally four times asmuch as the pre-
war cost. 1t may be that the figures and averages that I have heen dealliug
with may be incorrect, but I think I am porfectly justificd in my oriticismn
that tho purchase in the markct of material at fuur times its normal cost would
be wasteful estravaganco, and that J am right to deprecato it, Lhen it 1was said,
Bir, that we were not entitled to take only the weight of the tonnage into con-
sideration, but also the tolal wmileage -run, and if that s taken, 40 per cent.
would be the ratio and not 8 per cent. or less that would have to be taken into
consideration. In sefting oub ome of the factors in the situation I stated
ast time distinctly that that is one of the difficulties which weets us and one
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would like to know Low far that difficulty wounld be minimised in tho coming
year on account of tho cessation of hostilo operations, ou account of ihe
large numbers of wagons which are being at present utilised and which were
utilised last year for mililary opcrations and for the carringe of cosl couneoted
with the war, being roleased for ordinary commercial purposss, that is a
proposition on which I said some light might be thrown., But I ses at the
end of tho argument we had a lecture on general commercial development
and gencral railway development, but on some of these details asked for the
Hon’ble Member thinks that it is not wisdom to throw light. While so,
I fail to see how any one, with the most brilliant intellect, can be con-
vinced even now that my proposition was wrongly conceived or was wrongly
pressed upon the Government,

“ Now, reforring to tho observations of the Hon'ble Mr. Hogg, I have every
sympathy with what be said that wo should demonstrate in a practical manner
that we have at heart the commorcial and industrial railway development of
the country and not merely profess it in theory. Well, if the Hon'ble Mr.
Hogg had thrown light upon any of the difficulties which.I expressed strongly
both on the Jast and on the present occasion and helped me in a solution
thereof. instead of indulging in general observations, 1 should have been
extremely thankful to him, and I should have said certainly I am in the wrong,
if I folt so, but, without doing so, he cannot expeot us to follow him. We
are not ignoring, and T for one am not igno:ing, that in the futuro
the cost of materials ig likely to be much larger than it has been in the past.
But without the Legislative Council, without the country, having an 01)})ortu-
nity of deciding, after expert investigation of the subject, as to what its future
polioy should be having regard to other needs, aro we to have practically the
inception of a new policy embarked on in this fashion? My Hon'ble friend
says that my Resolution must be rejected not only beocause it denics the grant
of £28 millions this year, but because it would in principle be rejeoting the
grant of another £25 millions in future. I humbly submit that it was for
that “very reason I havo asked this Couicil at this stage to reject this amount
of £25 millions, because we should otherwise be indirectly committing the
Governmeut to the policy. If wo aro to buy the same material for nearly -
twice the money, then certainly the proposition is an arguable one, DBuf if
will have tobe considered whether wo should borrow at such a high rate of
interest as 5} or 6 per cent., borrow money competing with those who wish to
utilise it for the reconstruction of Euvope or wait until the industrial develop-
ment of this count}y oan produce the material more cheaply and the inferest
rate goes down. These are riuestions which ought to lead us to pause before
we reject this Resolution in a light-hearted fashion, 1for onc protest ageinst
incurring an enormous expenditure of £35 millions year after year at theso -
high prices without an adequate inquiry, and therefore I submit that that
argument should not be used duving the ourrent year for the purpose of reject-
ing my Resolution.

“Then, my friend tho Hon'ble Mr. Shafi, drew a doleful picture with
regard to trade in his own province. I might draw an even more doleful
picture of what is taking place in my own part of the country ; because if any-
one is fealing the effeots of the shortage of wagons it is my unhappy distriot
and my unhappy province, which ig too fur, too distant from Delhi to have its
orics beard. 1 have alluded to tho fact that the total cost of goods wagons on
the Southern Mahratts Railway is only 97 lakhs against more than 62 crores,
in more favoured provinces and I have said in a way that in my distriot,.
owing to the wagon difliculty, traflic is suspended and we canuot import rice
into it. Irealise Fully the difficulties of agriculturists and others. I realise
them and if in spite of that I move this Resolution it is not because I amn
ohvious of all this, but beeauze T want to hnve this policy (hreshed out and to-
understand olearly whetber we are getting our money's worth for the mooey
we aro going to spend. I have not been convinced by the arguments that have
heon advanoed by the other side, and ! must press nzy Resolubion.”
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The Hon'ble the Vice-President :—* Does the Ion'ble.Member
in charge desire to make any finel observations ? *'

The Hon'ble Sir Thomas Holland :—* No, Sir. The Hon'blo
Mr. Sarma, I think, bas the right of final reply.”

The motion was put and negatived.

[ At this stage the Council adjourned for Lunch {ill 2-80 r.».]

FINANCIAL STATEMENT, 1919-20.

234 pr. ‘The Hon'ble Sir William Vincent:—“8ir, I beg to
introduce the following heads of the Financial Statement for 1919-20 :—
Revenye. Ezxpenditure. .
Registration. Registration, ’
Jails, General Adwinistration.
Police. Courts of Law.
" Medicel, Jails,
Polico.
Medical,

“In introducing the heads of the Financial Statement with which the
Home Dopartment has to deal, thero is really little that I have to say
oxcept on one or two heads. Under the head ‘ Police’ thers is,s however,
on important item to which I should draw attention, namely, the reorganization
in the pay and grading of tho Imperial Police. This bas recently leen sanc-
tionod by the Secretary of State. The new schome was published recently in
the newspapers and I need not explain it in detail. It takes effect from the
1st of January 1918. The bulk of the cost will, I believe, be borne by the
Provinces, and T understand that in the ourrent year the great part if not the
whole will be met by savings under other honds. I hope that this change will
be accepted genernlly as giving a living wage fo men who have descrved very
wcll by the country for many years and have been “labouring under 2 severo

. strain during the years of tho war. I¢ Hon'ble Members will look at paras. 95
and 98 of the explanatory memorandum which is annexed to the Budget, they
will 500 also that the lower ranks of the polico have bee: bevefited. Indeed for
some years we have been pursuing this polioy of doing what is possible o
better conditions in the lower rauks of the police. It may intercst Hon’ble
Mombers to know that during the years 1910 to 1917 while the exponditure
on the Tmperial Police rose by lcss than five lakhs of rupees, that on the grade

-of inspector and sub-inspector and the lower grades rose by 76 lakbhs. I
believe that in many cases this expendituro has been accompanied by a reduc-
tion in the numbers.

“ Another subject to which I wishto draw the atlention of this Council
rclates to the head ¢ Jail.” - About fivo years ngo, my predecessor announced
that it was the intention of Qovernment to constitute a Jail Commission to
inquire into the quostion of jail administration, and sce what was neaded to
bring it up to medern idcas.” Unfortunately the war interveied and year after
year we have had to abandon this projcct i: which my prodecessor and if { may
say 50 I myself bave taken a great intercst. This year I am glad to be able
to say that wa propose Lo undertake this work. 'The cdnstitution of the Com-
mittec has not yet heen finaily scttled, buf it is hoped that it will hegin its
operatious within two or three months, It will include, besides the chairman,
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two Inspectors-Genoral of Tiisons, a prison expert of standing from Englang,
two Indian non-official gentlemen and probably ouc high adwministrativo official.
It is intonded that the Committoe shall assemble iu Bugland, if necessary,
though I doubt if it will be necessary, visit America and then return to India
end make its report hure s early as possible. 'Wo expeet great results from
this comnission. I am partioularly glad that the work has not been delayed
any longor, because we have very definite cvidence in the administrative reports
that reach us of the necessity for considerable modifications in our present
system.,

“Under the head of ‘Law and Justice’ there are only two matters
to which I should like to draw the attention of Council. The first is the
conversion;of the Punjab Chief Court into & High Court, which will take effeot
from the 1st of April next. I Dbelievo that this will be a subject for much
gratification to many Hon'blo Members here, The other matter conneoted
with law aund justico 1s & pcrmanent increase in the number of civil Courts in
the Madras Presidency. We have recommended to the Secretary of 8tate that
substantial additions ehould be made in the numbor of pormanent subor-
dinate Judges and Munsifs at a cost of 14 lakhs a year. My recollestion is
that a large number of officcrs are employed now on a temporary basis, and
this is not at ll a satisfactory system.

“There is only one other matter to which I nced refer at all, and that is the
great inorcase which has taken placein tho cost of living generally during
the last few yecars. The purchasing power of tho rupee has fallen, aud there
sppears to be little prospect of normal conditions being restored. The signifi-
cance of thisis that salaries both of the suporior and inforior services which have
hitherto becn considered adequate are 50 no longer, and we constantly have
to sanction largs sums to improve the emoluments, up to now mainly of
lower paid servauts of Government. In Bombay, this has been &' frequent
neocssity both in the caso of the police and inthe case of other scrvices,
In some oases the improvements have takea tho form of temporary allow-
ances, such as grain compensation and war compensation allowances. In
some cascs we have made permanent additions to the salarice. The case of the
superior servioes, Imperial and Provincial, is a matter of urgency with which we
must deal assoon as possible. In these circumstances, it is right I should warn
tho Council in regard both to the superior and the inferior services that there
iz & possibility of the cost of administration rising very considerably.”

RESOLUTION RE APPOINTMENT OF A MIXED COM-
MITTEE TO INQUIRE INTO THE ADMINISTRA.
TION OF THE DELHI PROVINCE.

' The Hon'ble Mr. Kamini Kumar Chanda :— 8ir, L beg t0g49,,,
move the following Resolution i—

¢ This Counoil sccommends to the Governor Ciencral in Council that ii:e surplng in the
Budwet Estimate for 1819-20 e redncad by Rs. 10,000 in ozler to provide for the appoiut.

went of a mixed Commiltes to inquire into the administration € the Delhi Province.’

« The first thing that may prohably strike some Ilon’ble Members of the
Council is why should a person from distant Assam take upon himself to move *,
a Resolution about Delhi. Apart from the fact that cvery member of the
Counoil is & member of the whole of India, there is no representativo of Delhi
on the Council, and unless mombers from Ol}h"lde ta.ke'u]? questions about
Delhi they will not be placed hofore the Couneil at all. This in fact is my
apology for bringing the subject forward. Delhi, as the Cr.mncxl are aw?«'rg. is .th.o
Impol?ia\ city, the official capital of India, formed part of the late Dolhi Divi-
sion of the Punjab. It was cut off frowm the Purjab to form the Imperial
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onclare in 1919 in accordance with the announcement made at the Durbar
on tho model of Washington. The idea was to keep the Govornment of Indin
apart from any Provincial Government. The connection of the Government of
India with a Provincial Government was oharaoterised in tho Durbar Despatch
as ‘bad for the Government of India and bad for the Provincial Government,

“ I will now respeotfully invito the Oouneil to consider how far that idea
has been kept in view ; to seo whether we have not actually drifted far away
from that ides, to sce whether while the Government of Iudia has como away
from Calcutta to avoid connection with the Provincial Government whether a
new Provincial Government has not sprung up in its midst, in close proximity
to, and in intinate conneolion with i, a Provincial Govornment essontially
catirely bureaucratio in nature but bereft of the benofits which the people
enjoy in the provinces. The province of Delhi, sinco it must be called a
province, is the smallest in size of any proviuce. It is only 64 miles in
length and 18 Lroad and is indecd very small. The income must necessarily
be small, it is only 30 lakhs, T believe. But the bureaucralic administration
that has gradually heen built up is disproportionately top heavy, consisting as
it does of a Jarge number of highly paid efficiais. We have & Chicf Commis-
sioner, his Personal Assistant, s Deputy Commissioner, an additional
Magistrate, a paid Municipal Scoretary and a District Judge ; all belonging to or
drawing cwoluments of the I. C. 8. 'The Deputy Commissioncr is a military
man. There are two Superintendents of Police with a more than syflicient staff
of police, both regular and C. I. D,, and quiten host of 1embers of the
Punjab Provinoial Service. Thus it is obvious we have the atrongest bureau-
cracy of any Province in India. Suroly this could not have beon intend-
ed when it was resolved to have an Imperial enclave, isolated from any
Provincial Government. If we are to have another Provincial Government
intertwined as it were with the Covernmentof India, what is the point in
baving comc away from Celcutta? On tho other band, what. have the
people got, what benefits have they derived, what privilegcs have been confer-
red on the poople along with the distinotion of being the citizens of the
Tuperial city ? In the first place the highest civie right opon to an Indian now,
the right of occupying a seat on & Legislative Council, the privilege of being
associated with the Ruler in the administration of the province is denied to
a citizen of Delli and has in fact heon takeu away from him. Though the Mem-
bers of the Legislative Council possess no real power there isno doubt the privi-
lege suoh as it is is highly valued. Along with the rights ¢f sitting in the Council
is of course the rizht of electing a representative to the Council. These rights
the people of Delhi possessed before. The Delhi Division along with Umballa
liid the right of electing a member of the Puunjab Legislative Council and a
well-known and highly respected oitizen of Delhi, Rai Bahadur Lala Sultan
Singh, was & member of the {’unjab Legislative Council. The people of Delhi
no longer possess this right, You mny say Delhi is too small an area to have
& Provincial Legislative Council ; it may be so, I have no mind to dispute it rt
the present oment, but only poiut out tho consequence which has automati-
cally followed from the carving out of the Imperial enclave out of the Punjab,
In the next place, though it is the Imperial city and the Tmperial Couneil sits
here, Delhi fms 1o right to send a represontative to this Imperial Council. Here
again you will say thore is no constitucncy in Delhi to be represented on this
Council. Horo again I say I will not join 1ssue with youbeyond referring to
the bare fact. It is, however, permisible to call attention in passing to tho
fact that tho Central Provinces had the right of having n reprcsentative on
this Council before the formation of the Provincial Tiegislative Council. Thus
the right of -venlilating administrative and other grievances in the Couneil ig
denied to the people of Delhi, and we from outsice have Lo take upon ourselves
tho task of bringing up questiona about Dclbi in this Coyncil. That is my

“apology for moving this Resolution to-day as I havo alrcady said. Thus there
Leing no Legislature to deal with provincial (ﬁtcstions, no laws can of cowrse
be enacted here. You will inquire how aro the laws passed ? T say no laws are
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passod for Delhi at all.  Punjab laws are engrafted on Delhi at the discretion
of the administration without tho people knowing anything al all, far less
being consulted. The next question js that of local self-governmont. No doubt
there is a Municipality in Delhi, tho Deputy Commissioner is ez-officio Chairwan,
and balf the number of Mombers is nominated. Apart from this unprogressive
constitution of the Board, it has a very limited jurisdiction being confined
within the city walls, There aro threo other bodies called the Notifled Arca
Oommittees—a rather mystifying namo, which aro in fact municipalities as
regards other portions of Delhi, Thers is one for the Civil Statiou, t]]mt is the
Imperial city, whero wo are which is under the jurisdiction of one Notified
Area Qommittee which consists of threc Furopean officials anda nominated
Indian. Thus, Sir, I can say that in Delhi representative institutions are at
a very heavy dissount.  'What an anomaly | A erucl irony of fate |

‘ Next ocomes the question of the administration of justico and the
Sorvices. The highest Court of Appeal, Civil and Crimipal, is the Chief
Court of the Punjab, whicb, as we have just heard from the ITon’ble the
Home Member with great satisfaction, is going to be raised to tho status of
a Chartered High Court from the 1et of April noxt. Now unlike the ITigh Court
at Patna, where the Hon'ble Judges hold eircnit Courts in Orissa, which is
a part of the province, here there docs not scem to be any intention of having
any circuit Court in Delhi though it isa different province. Therefore the
people of Delhi have always to go to the Punjab Ohief Cowrt in appeal casos.

“ Then as regards the servioes, the heads of all departments are in the
Punjab. There is no provincial service in Delhi, and these provineial sorvices
from the Indian point of view are the most important services whioch give
openings to the educated community, so the educated })eople in Delbi
have no chanoe of getting any entry into the public services, 1t is well known,
Bir, that if qualified candidates from Delhi apply in the' Punjab for service,
they are plamly told that they have no locus standi beoause they bLelong to
a different province.

“ Noxt tako the question of education. ‘There is no G overnment Goll%e,
nor even o University, perhaps no material for a Universily either. The

ople of Delhi have got to be content with two seats by nomination on the
Senate of the Punjab University out of 80. I understand there are nine colleges
under .the Punjab University outside Delhi, and there are three colleges in
Delhi, therefore proportionatoly they ought to %et at least one-fourth of the
total nunber of scats on the Senate of the Punjab University.

“Then, Sir, there is no Legislative Qouncil, there is no Advisgr
Board whatsosver of any kind reflecting cducated public opinion which
- could give independont, respousible advice to the administration on publio
questions. ‘There is thus no means whatever of bringing the pressure of publie
opinion to bear on the administration, and the Chief Commissioner of Delhi
and the Chief Engincer are thns the sole arbiters of Delbi and of the greater
Delhi that is in the making. Thoy bave left to their own upfpttored discretion,
to find as best they can what they take to be tho publis opinion. That means
that it is and must always be a matter of porsonal equation.

«“This being tho position, there heing no healthy check whatsosver which
enlightened and independent public opinion ever ywhere cxerts onthe adminis-
tration, it will he & marvel, it would be strango, it what has happened al other
places, st othor times under similar ciroumstances would not hapnrfn, docs
not happen and will not happen in Delbi. On the other hand, Bir, theto
heing not the slightest chance of any public opinion qxurtmg any l‘mluqﬂ%
over the loeal administration there are boand to be ocoasions of exceutive higl-
bandedness, of improper iaterference with, of undue mdxﬂ‘rzrgncg to, quest.l.ons
aflectig personal Jiberty, of public right of gpcech and public right of action,
and I can givo yon, Sir, any number of instances of this kind. ButT am afraid
you will call upon o to finish my speech within the time-limit, and T shall

thorefore quote only a few instances.
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¢ The first point to whick I wish to invite the atiention of the Qouncil is
that in ¢his fmperial city tho right of public mectings Las been taken away by
an order of the Deputy Commissionor purporting to be passed under the Police
Act of 1861, Some timo in Septomber last orders were passed under section
80 of the Police Aot calling upon the conveners of public meetings to
obtain licenses from the Superintendent of Police to hold publio mcetings at
any place of public resort specifying the oceasion for which such mectings
are Eeld, the object for which tho meetiug is held, and so far as possible
the names of the speakers My submission 1s, Bir, that these ordors are ulire
vires. I submit that it was never intended by this section to restriot
tho right to hold public mectings. I shall rcad the seotion to the Council. Tt
is this. ‘That & District Superintendont er Assistant Distriot Buperintendent
of Police may, as occasion raquires, direct the conduct of all assemblies and
processions on tho public roads, or in the public streets or thoroughfares, and
prescribe the routes by which and tho times at whioh such processions may
pass.” I call the attontion of the Council to the words ¢ publio jroads, publie
streets or thoroughfares.’ Then further it is said in the Aot “ho (that is the
District Superintendent or Assistant Superintendent of Tolice) ruay also, on
boing satisé)ed that it is inlended by any person or class of persous to convene
or colleot an assembly, in any suchroad, streel or thoroughfare, or to form
& procession which would, in the judgment of the Magistrate of the District,
or of the subdivision of a district, if uncontrolled, be likely to cause a breach
of the peace, require by general or epcciul notice that the persons convening
or collecting such assenbly or directing or promoting such procession shall
apply for a license.’ .

“8ir, my submission is that these orders undor this section are uitra vires,
Aotion under this seotion could not possibly includo a public meeting held at
a public place. The soction speaks of ‘publio roads, thoroughfares and
streets, and if the Council will bear wilh mo for a moment I shall show how
the original scction stood, The words originally framed were ‘ place not being
a private house or place of worship.' That is to say, if anyhody wanted to
convone & mecting or assembly at a place which was not & private house or
a place of worship, he had to take a Jicense. The words being found capable of
being wisunderstood, the 8elest Committco substituted the words which are now
embodied in the seotion, The wordsin tho seclion rolate unly to processions
or things of that kind, and it is obvious that it was never intended to restrict
the right to held public meetings in a public place. But in this Imparial
city, Bir, action bas been taken under this section and public moeetings were
prohibited, with the result that persons wishing to hold mectings bad to hold
them in private houses.

“Not only this, but when tho Becretary of Btatc came here, Sir, tho Local
Goverumeat prohibited all public meetings in public plages. On theso orders
being passed, Mr. Asaf Ali, & well-known gontleman of the city, in conpany
with the Joint Secretary of the Home Rule League, interviewed the Deputy
Commissioner with reference to-their appliention for leave to hold a series of
meetings, and Colonel Beadon is reported to have said (I sm quoting the
Bombay Ohronicle of the 22nd December, 1017, which, so far as I know, has
never heen contradicted) ;—-

‘The Government donot wanl any famaghs during the Secretary of Stalo’s «tuy, Ile
farther regretted the unwisdom of the (Governwment in allowing Mr. Monlagu any dc utations
at all’

“ Bir, even assuming that such an order could be passed, my submission
is that such an order ought not to have been passed. 1 do not think such an
order was passed anywhore elg: during the war. That is how the status of the
oitizens of Delhi have heen raised. . .

“Then, there is a well-known incident in connection with the Ramlila pro-
ceasion of 1917, The Hindus from time immemorial have been cclebrating the



RESOLULTON 177 AVPOINTAENT OR A MIXED COMMITPES 857
TO INQUIRK TETO Till ADMINISTRATION OV TG
DELHI PROVINCE.

[10rn Manos, 1910.] [ A& Kumini Kumar Chanda. ]

Ramlile during the Dussera festival. It is a religious institution, not 4
tamasha as the Deputy Qommissionor desoribed it when disposiag of tho appli-
cation for & lioonse. Ramlila i3 cclebrated for nine days in the month.of
Asauj, corresponding with tho month of Oclobor. In 1017, it was to take placo
betweca the 17th and 26th of October, and the Mokurrum Erooession of Meudhs
and tazias, which the Shiak Moslems—to the resentment of the Sunsis—oolebrate,
was fixed to take place on the 24th and 27th of Ootober. It was found that on
one of these days it would coincide with the Ramlila procossion which would
end on the 26th. On this day both the procossions would have & small part of
the route—about half a furlong I am told-—in comamon, namely, that | ing be-
‘twoen the Ajmer Gate and Barh Bhahbala. To avoid any possibility of friotion,
however remote it might. be, some of the leading Hindu and Moslem citizens
of Delhi met and by commou conseut prepared a time sheet for both the
processions ; and a doputation of 12 gentlemon, 6 Hindus and 7 Mussalmans,
includiog the two hesdmen of tho Skiwh community, handed this to the
Deputy Comuissioner on the 28rd Angust. No order was then passed. It
became known, howevor, that the Deputy Comunissioner on the 16th Septombor
called some of the Hindus and told them that it would not do; thc{ must have
a ditferent route, which excepting a small part was uninhabited. The IHindus
metand considered the matter and decided that the proposal of the Deputy
Commissioner would not suit them. Thero were also mass meetings of Hindug
and Moslems at which thousauds of Moslews attcnded who condemned the
Deputy Commissioizer’s proposal as unnecessary interforence with the rights of
the people, and held that there was no danger ot disturbance if the Ramisla and
Mohurrum processions were to pass by the common route. Bub the authoritics
paid no heod to oll this aud as no writton order was pased by tho Ioputy
Comnmissioner, the Ramlila Committeo on the 11th of October filed a formal
applieation for a license, and the Deputy Commissioner added .insult to injury
to_ the Hindu feelings by the terms of the order he pa.sse_:d. On the 16th
of Qctober the Ramiila Committes then approached the Ohief Cr mmissicner,
the Hon’ble Mr. Hailey, who I am pleased to find has taken his sea! in tho
Counoil again to-day. ‘They gol stoues in place of tho bread they asked for, as
Lie dismissed them summarily with caustio rearks. The result was that no -
procossion was taken out, and as a result of this disregard of Hindu feelings,
the Hindu shopkeepers as o protest and to mark their senso of grief, olosed
their shops for nine days, and the resentment \\'as_dpe%mued and ~verybody was
simply bewildered when they saw artillery parading the strects of Delhi and
- the cavalry being drafted out to keep the peaco. Sir, that is how the Twparial
city was administered in Qotoher 1917. . That the action of the auihorities was
unjustifiable is shown conclusivoly by the fact that in 1918, uuder exaotly
similar conditions, the two prooessions of Ramlils and Huhurvum passed ou the
samo roube, not on ond’day as would have ha.pbpened in 1917, bat on two days,
and thore was not the slightcst hiteh or disturbance. _ .
“'Then, Sir, take anolier instanco in Delhi.  Thero is a Hindu girls’ school
called the Indraprastha Qirls' School. It used to geb o subsidy of Rs, 200 a
month. There was a lady ¢elled Miss Gmeiner as Lady Saperintendent in chargo
of it. She formed a hranch of the Ilome Rule League in Delbi and ecame and
informed the Chief Commissioner of this, and the result was that tho Chief
Comuuissioner called npon the Sehoel Hanaging Committee either to part - ith
Aiss Gmeiner’s services or do withont the prant. They wonld not park with
the services of Miss Gmeiior and the grant wus withdrawn. Not only that,
but privileges due to the students were withheld. ‘The st-udc;.tig_ of Delhi neo
allow:d ono day.a week to visit the gardeus of the Yort and this rlg}}t wag alse
denicd to the stodents,  On this mattee I pub a num])(:—,r of quashions in thig
Coancil on tho 24th of Scptember 1017 and the questions weve practically all
admitted, as the Couucil will see. 1 will read thewn ouf :—
‘ here o eirls’ sshool in Delbi called the Indraprastba Girls’ School established
in lsoglt‘l,)n:{fitil:% un 1(:\1(]& that Mis Gmeiner was Jady %up-)rintcntlent thercof feom 1805
and that last year this school with an enrolment of 530 gils was rised to the sltus of 2
High Schcol, and that the scheol was receiving a grant-in-aid of Ry, 200 a month ?
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(6) Isit afact that after the openiog of a Bravch Ilome Rule Leaguc at Dolbi, the
grunt-in-aid bas boen withdmon on the ground that the Lady Superintendent, Miss Gmeiner,
bad joined the League and that she must withdraw either from the schosl er the League ?

() Isitafact that at the samo time tho paymeut of the scholarship money whioh was
then overdue was also withheld ?

(@) Isita faet that tho suid school is the largest girls’ sshool in Delhi and that though
all other schocls were §ivon oue evening in the week to visit the Delhi Fort Gardens, no
day was allotted to it {

() Is it a fact that tho Liady Superiotendent and the Honorary Seorctary of the School
Commities gave an assurance to the Chicf Commiesioner that the Howme Rulo Leaguo is
quite apart from the schoo] and that no member of cho School Committes nor uny person
connected with tho school bosides Miss Gmeiner and an lonorary workor, Miss Priest, had
anything whatever to do with the Home Rule Leagne P’

““ Then, Sir, tho next point is this. Miss Gmeiner opened a Home Rule
reading-room aud library and what happened in regard to this library will be
seen from the question Iyput the sane day, which was admitted by tho Hon'ble
Home Member ;—

{a) Isit a fact:—

(¢) that & reading-room called the Home;Rule Keading-room was lately opeired at
*  Delbi? and

(%) that the management of the reading-ro>m complained of harassment at the
hauds of the Crimiuval Invertigation Doparbmont, not only by erowding the
room but making it a rule to follow and harass visitors eo as to make them
discontinue their visits ?

(%) 1f eo, tvas any inquiry made abont tho complaint 7
The Home Member admitted this,

The Hon’ble My. Srinivasn Sastri:— Doss tho Ion'ble
Member mean that the Home Member adwitted the question or that he
admitted the facts ?” . ]

The Hon'ble Sir William Vincent :—¢ That is what I wish to
know too.”

The Hon'ble Mr. Xamini Kumar Chanda :—*I will quote the
answer.” ‘

The Hon’ble the Vice-Prosident I would advise the ITon'blo
Member not to guote it at great length beeausu ho has only 2} minutes left.”

The Hon'ble Mr. Kamini Kumar Chanda :—*“ Tho Hon'bl
Sir William Vincent replied :—* (4) The fact is as stated.” But -1 need not
rapeat the answer. I shall refer only to ore olher atter as an instanco of how
educated publio opinion is flouted by the | ~al anthorities. It is in conneotion
with the public procession in honour of the I’resident Elect of the Indian National
Cougress in December last. The route that was applied for by the Reception
Committeo is the route that is daily faken by processions without any hitols,
There was als¢' another reason why the Reception Conumittec selected this
route. It lay through streets lined on hoth sides hy houscs, the owners of
which were most of them mombers of the Reccption Committes, and ib was
their desive thiat the procession should pass that viay, But it was not lo the
liking or pleasure of the Police Superintendent, who said it would look too
much like ¢ A State ¥utry-~" T gnotc what I underst:nd were the gentloman’s
own words—and he presoribed a route whick Jay through woads where there
were no inhabitod houses but only railway godowns, the building of a cinema
ghow, and houses ocoupied by local prostitites. Tho Reception” Committeo
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were not prepared to accept this route. They then applied to the Doputy
Oommissioner, and having failad to obtain a favourable decision from him,
they approached the officiating Chicf Commissioner. Tiis is what the Chief
Oommissioner replied : —

. ‘Such assemblies and processious -ave, under sections 30—88 of tho Polica Act of 1861
entirely snbject to the general control of the Magistrate of the District exercised throngh

the District Superintendent of Police. The law_does not contemplate any interforences by any
superior executive authority with the exercise of the responsibility thus placed upon the .
District Magistrats,’

Tho Head of the Province will not look into the matter even though there
was an improper cxercise of the discretion of the District Magistrata ......

‘The Hon'ble the Vice-President :—*I must ask the Hon'blo
Memnber to bring his remarks to & olose, as ho has been speaking for half an
hour already.” ‘ ’

The Hon'ble Mr, Kamini Kumar Chanda:—I will, Sir.
Those are the grounds on which, I submit, there-ought to be an inquiry of the
kind my Resolution suggests.”

The Hon'ble Mr. W. J. Reid :—“Sir, I come from the sames1drx,

remoto Provinoe as the Hon’bls Mover of this Resolution, and we live in the
same mofussil town, The Hon’blo Mover is the Ohairman of the Municipality
‘that looks after the affairs of that town. Hehaas filled that honourable position
for many years and is therefore eminently qualified as a critic in matters
municipal. In the cowse of his speoch I understood him to take strong
exception to the system under which certain members of the.Delhi Munici-
pality are nominated. That system or some modification of it is in force in
our own Provinoe, and I hope tho Ion’ble Mover's condemnation of it is not
universal.......... , H

The Hon'ble Mr. Kamini Kumar Chanda :—* Just one
word, 8ir. What I snid was this, that on the Delhi Munioipality half the
mombers are nominated, which makes it & most unprogressive body. In
our Munioipality only one-third of the members ave nominated.”

Tho Iion'ble Mr. W. J. Reid:—I said, Sir, that in Assam
the system in a modified form is in forco. That is not the point which I
wished to make, The Hon'ble Membe: himsolf is at the present moment a
Municipal Commissioner by the way of nomination. When the last elcotions
were held an ungrateful constiluoncy refused to elect him as their Ward
Commissioner. Irtegarded this ns a public calamity because the Ilon’ble
Member had for mauny years been an admirahle Chairman of the Municipality
and persuaded bim to accept a nomination, which he did. I wounld only
suggest, Bir, that 8 system which has done so well for the pecople of Bilchar

cannot be an entirely bad system.”

The Hon'ble Khaa Bahadur Mian Muhammad Shafl :-— 316 ru.
* 8ir, I have no desire to intervene in this combat betweon tho champion of
Delhi and whoever is going to champion tho causa of tho Government .
in this matter. But there is one crror—and to my mind a very grave,.
error~-in the figures and in the clain Dased on those fgures, which, on
behalf of the resi of the Punjab, it is my dnty to “nvite tho atlention
of this }fon'tle Council to. My le.med and Hon'blo friend olaimed that
there heing three colleges in {Delhi, Dolbi was entit!-d to 25 per cent. of the
seats on the Senate of the Punjab University. Accoiding {o him thers are ouly
nine colleges outside Delhi. I find on a very hasty calculation of the number
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of colleges in our Provinco that there are altogether twenty-one colleges in the
Punjab. That is to say, the colleges at. Delhi nunber only one-seventh of
the total number of colleges in the whole province, If the Governmont
were to distribute the seats on the Senato of the University only botween
the towns which happened to possess colleges in proportion to the number of
colleges which those towns do possess, I do not know how the educational
interests of the rest of the Province could find represontation on the Senate of
the University. For if this principle wore to be adopted, there are cight colleges
in Lahore and Lahore ought to bavo 8 by 21 of the total number of seats on
the Scnate of the University; and similarly tho other towns, whether they
have two or whether they have three or whether they have one, college, onght
to have proportional ropresentation on that principle, and the rest of the entire
population of the Punjab and its educational interests, according to tho
principle, ought to go entirely unreprceented. Thot is the fallacy of
my Hon’ble friend in regard to this particular matter which I want to
- peint out to this Conncil. T am not concerned in the combat itself between
the Delhi town and the, Delhi Government. That is a matter which I have
o doubt thé champions on the two sides will fight out among themsclves.”

The Hon'ble Sir William Vincent : - 8ir, tho Ilon’ble Membor,
began with an apology for putting himself forward as a champion for Delhi.
If I may say 8o, no apology was needed. Delhi is indeed to be congratulated
on having secured so eloquent an advocate of its cause. It is morcover correct
that there is no direct representation of the Province of Delhi on this Council,
and having regard to the limited number of members, I think Hon'blb
Mcmbers will adwmit that any such representation is impossible, At the
same time, when any publio question is agitated in the Province, I have always
found that there were numbers of non-official Members ready to take it up and
make ra[i;esentations about it to this Council; and I do not think that it can
be said that the pressure of public opinion in the city of Delhiis not felt as
much as it is elsewhero. In any case, I submit that there is soarcely any room
for an inquiry by a Commnitice into this question of representation, because we
know that in the Report on Reforms recently preparcd by Ilis Excellonoy the
Viceroy and the Bocretary of State, provision has been made for the represent-
ation of Delhi; and Lord Southborough’s Cownmittco—on which I helieve
some Hon'ble Members here also served~-has no doubt considerod that
question in conneotion with the franchize for the Legislative Asscmbly, I
mention this as indicating tho ahsence of any need for a separate Committeo
to inquire into a matter which has already been fully investigated. As a
matler of fact, the population of Delhi lheing what it is, L think the
Toen'ble Member would himself adnit that there is no reason why it should
be represented in this Council at present. Nor oan it be mmintainel that
being ontside the Punjab it is cntitl;ed to any reprosentation in the Punjab
Council. It is.an unfortunate position, but as I explained it will possibly. be
rectified—or at any rate, it has been fully inguired into recently.

* The Hon'ble Member complained of the laws that were in force in
Delhi. 8ir, I speak merely from memory, but I Leliove most of the laws that
are in force in this province are those which have come down {rom the time when
Delhi formed part of the Punjab, and had a ropresentativo in the Punjal, Council
or are Jaws which would have npplied to it whether this Province had remainec
inside or outside the Punjab, I may be wrong : as I said, T am spesking from

. Juemory ; but I think this statement is correct as to most of the laws,

“‘The Hon'blo Mr. Chanda then made references to tio question of muni-
vipal administration, on which he suggested an inquiry was ncedod, This is a
matter really for my 1Ton’ble colloague on my left (Sip Sankaran Nair) to deal
with, and I should be hardly justified in touching on it exoept to suggest to
the Coungil that it is unnecessary to discuss the appointment of a Commitlice
of inquiry to investigate 5 matter of this kind before othor and simpler methods
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of dealing with it have heen tried. Tam quite sue my Ifon’blo collcaguo will
be the firel Lo pay attention to any ropresentation that may bo made to him in
the matter. Then I am told that another roason for an inquiry is that there is no
cireuit Court of the Chief Court or lligh Court at Delhi. = Sir, if any complaints
had been made to the Home Department on' this matter, they would have beon
_inquired into. To the best of my knowlodge no such complaints have Leon
made, There is & circuit Cowt in Cuttack, i-. the province of Bihar and Orissa,
but there are thoso who doubt if it is really a great henofit, and if there are
advantages therc are also certainly corresponding disadvantages, as I think some
of thoso who come from that province will admit. In the uhsence, however,
of any oxpress request by responsible poople in Delhi for & circuit Court here
I urge that no case for the appointment of n Oowmmittes to inquire into this
matter has been made out. May I remind Hon'ble Moembers in this connec-
tion that we havo recently had rather a surfeit of those reports. Wo have reports
of Comomittees on industties, a report of & Committes on lcgislation, which is
now pending before this Council, a report on reforms which gave usn good
deal of work, and we are now threatencd with a roport on University education
which is likely, I believe, to ran to 2,000 pages. I think that the Hon'ble
Member would scarcely wish to add to the number of reports of that kind,

* There is another réason why no inquiry by a Committee is necessary into
the administrative matiers to which he refers. 1 listened with somne care to tho
complaints thut have been made of the administration of Dalhi. ILet me begin
with that regarding public meetings. The order referred to was made in
October, 1917, that 1s about 18 months ago, and I do not know even if it is in
force now. I am quite prepared to have inquiries mado as to whether that
order is in forco, or as tow etﬁer any necessity exists for keeping it in force ;
but had thero been any real cause for inquiry, I submit to the Council that it is
reasonablo to supposo that weshould have heard of it sometime earlior than 1§
months after tho order, and that it is unnecessary now to have an inquiry into
50 old & matter. At the samo time T am quite prepared .to have tho question
which the Hon’ble Member has raised examined. '

“Similarly, with the Ramlila procession of 1917. That is, I believe, a
mntter also about a year and & half old. Am I correct in that ?”

The Hon’ble Mr. Eamini Kumar Chanda :—“Yen, that is
50."

The Hon'ble Sir William Vineent :—* Yes, October, 1917, I
should have thought that il there had becen any real polico or exceutive coolum
the Hon'ble Member or somebody else —Delhi is nover lucking in persons ready
to take up theso questions--would have brought fornard a Resolution in this
Council dealing with the matter at the time, in which caso we should have had
a full debate on the question, and I.should bave been .in a posilion to answer

_itn.-.nnq . ’

_ The Hon’ble Nir. Kamini Kumar Chanda +—"Thero Was no
Council sitting at thet time; it was iu October.”

The Hon'hble Sir William Vincent :-—I will ask the Hon'ble.
Member to rémember that there was a Oouncil silting in January i :d at that

tiMe, .o veeres o

The Moun'hle the Vice-President:—“I think the IHon'blo
Member means that it takes a Jong time for nows to got from berg to Azsam,”
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The Hon'ble Sir William Vincent:—“The Council met in
January, and if the Hon'blo Member had wished he could have brought it up

then..,..eene o

The Hon'ble Mr. Kamini Kumar Chands :— 6th February
was the first meeting.”

The Hon’ble Sir William Vincext :—*It is very dificult to
speak if I am subjected to constant interruptions. But I still submit that thero
was ample timoin the ocold weather Sessions last year in which the Hon'ble
Member could with case, as was done by the IHon'ble Mr. Banerjea, put a
"question or have brought this inatter to the notice of Conneil hy means of a

esolution. We had a full report on it at the time and the infprmation we
reocived wds that on a provious oceasion the Ramlila and the Muharrum
festivals had olashed with the result thut there was a very serious riot, defails
of which are recorded. In conscquence of that it wos decided that no proces-
sion should pass through tho Chandni Chowk in subscquent years.

“In 1916, 8 meeting was held of leading Hindus, Muhammadans, Sikhs
and Bengalis, and after protracted discussions and adjournment of the matler
for a month, the approved scheme of routes, as agreed on at the second
meeting, was embodied in an order issued by District Magistrate which was
communiocated to all the parties. The rovised scheme provided tl.at no Hindu
prooession should pass either the Jumma Masjid or the Fatehpuri Mosque,
but as a compensation the Hindus obtained a_much more suitable and
lucrative route, namely, through the Chandi Chowk and ¥gerton Road. This

JArrangement  was intended to hold good for normal years, but the District
Magistrate recorded that the general cense of the meeting was that, if in
futore years the dates of the Mubarrum and the Remlils wero to clash,
the latter might suitably proceed, ¢id the Dariba, the Obandi Chowk, tho
Queen's Garden and Dufferin Bridgo to the Tis Hazari Maidan. Well, in
1917, tho dates of these two processions did clash. Meetings wero held,
_every possible attempt was made to arrive at a satisfactory understanding, and
in tho ond Colonel Beadon, tho Deputy OCommissioner, gave the Ramlila
Oommitteo a choice of two courses, namely, cither to celebrate the festival
throughout on the alternative route deseribed above, i.e., ending up on the
Tis Hazari Maidan, or to waintain tho old route ciding up at the Shaji
.tank. There were dotailed inquiries into the matter, and the looal authoritics
did the best they could to meet the wishes of all concerned. I submit it would
"be idlo after 18 months to start an inquiry into a thing of that kind.

“The other matter ;to which the Hon'blo Member reforred, I think, wasin
conneotion with the Home Rule League Reading Room at Delhi. ‘Ihe fauts are
that a question fo which Mr. Chauda has referred was asked in this Council

and I rcad it and the answér.

\Quem'on—
(@) *Isit a fact—

(4) thata reading room called the Home Rule Reading Room waslately
opencd at Delhi, and

(%) that the ranagoment of the reading roon complained of harass-
ment at the hands of the Oriminal Investigution Department, not
only by orowding the room but making it a rule to follow and
barass visitors so a8 to make them disconfinde their visitap .

(%) 1f w0, was any inquiry made about fhe complaint ? ’
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Reply—
‘(a) (i) The fact ic ug stated. . . :
_ (tz () and (b) The management have made no complaint either tn tho
Chicf Commissioner or to other local authoritics of harassment by the Criminal
Investigation Department,’ :

- {l think perhaps it would have been & livtlo fuiver if ho had read tho answer
i full,” '

The Hoh’ble.Mr._Ka.mini Kumar Chanda :—“I am sorry.”

The Hon'ble Six William Vincent :—“Iam glad to hear the
Hon’ble Member say so0. As no complaint was made at the time it is a little un-
reasonablo to expeot that an inquiry shonld he made uow. As to the complaints
about the last Congress I am informed that large public processions are mot
allowed to pass a c{mrtioular mosque—IJ am not very distinct about the point—
I think it is called the Fatehpuri Mosquo, as there is always & fear of a breach
of the peace there. The District Magistrate went out of his way howaover to
arrange another route for the processions through Queen’s Road, through
Cbandni Chowk by the clock tower and past the Congress Pandal. Everything
that was reasonablo was indecd done. T submit, Sir, that no case has been
made out for an elaborate inquiry into matters of this kind many of which are
now dead matters.” ' g

'The Hon’ble Mr. 31, Sharp :—"8ir, the Flon'ble the Home Member
said that the questions of mun icipal administration in Delhi were & matter for
the Education Department. I do not stend here as a champion of nomination.
In May of last year the Government of India issued & Resolution dealing with
this and othcr matters of local self-government. That Resolution made clear
the attitude of the Governmont of India towards nominated members in
munioipalitics. Mr. Reid hes made clear what Mr. Chanda’s attitudo is.

T confess I shulderto plunge into these looal matters and to enter into
competition with tho Hon’ble Mr. Chanda aftor the fascinating glimpse which
he afforded us on Saturday afternoon into the pesneiralis of provincial adminis-

9-33 r.x.

.

tration. But it is necessary for me to point out that the facts on which -

Mr. Chanda bas based some of his-statements appear to be fncorrect, or at least
out-of-date. .

“T understood Mr. Chanda to say that in the Municipal Committes of
Delhi Lalf the memhors were nominated and that the Notifiod Area Committce
oonsisted of three Buropean officials and one neminated Indian. -

« As regards the Municipal Committee, tho fact is that the number of
cleoted members equals the number of ex-officio and nominated members taken
together on paper.  But this is only on ({)apor. For recently two among the
pominated members have been nominated at the instanoe of lvonl associations,
50 that to-day there are really six nominated agaiust thirteen elocted mombers.
Purthermore, my fricnd, Mr. Hailoy, here tells me that _some time
aeo he informed tl: Municipal Committee that he was quite teady to
see a substantial diminution of the number of nominated members.

T donot think that it is ncecssary for mo to labour the matter farther
ia vespect to the Notifiel Aroa Qommittes. Ths Notified Area is an excep-
tional and temporary avangemeunt. Bub here also the constitulion -of the
Committee is not such as Mr. Ohanda lus told us. '1 necq not weary tho
Council with giving them any details. © But the information which lies hefore
me showa tbat its constitution is considerably more Jibers! than he las
represented. . .

have had to Lrouble the Council with these 1natters of fadt.

“ [ am sorry bv ! : Yot
But I foel that I cannot quite olose my remarks without some aliusion to what
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My. Chanda said regaiding education, slthough the Hou'ble Mr. Shafi has in
reality sufficiently answored him. T think it ¢can hardly bo said that Dolhi is
s0 ill-equipped in tho matter of educational institutions. After all it has thece
colleges. Alr. Chanda found fanlt because there was no Government college. I
can assure the Council that both the Tocal Admixnistration and the Government
of India have kept in view tho question of a Government college,  8peaking for
myself, I Lrusp that Deibi will sooa be so finportent an educational centre as
to have its own University,  Nor do I think that that time need bo 8o very far
distant. I submit that the educational progress of & place should be judged
not by its representation on bodies but by its institutions. I noderstand that
Dolbi is as & matter of fact not unronsonably represented upon the Punjab
University, But its progress must he gauged by the number of its institutions,
their equipment und above all by their efliciency.” .

The Hon'ble Mr. Xamini Xumar Chaada:—*8ir, I am
grateful to the on'ble the Iomc¢ Member for the sympathetic reply
which bo has given. Of cowse, I may sy at once that I do not
seriously press for a Committee. My submissin is that this is tho
Imperial city, but that there is no dircet oontrol hy the Government of,
Indin, and that wa should have things hettor than they are. Things should
be such that the people would take pride in the affairs of the city. Itis
unfortunate that an impression has been created that there is a lack of publio
spirit. My object in briiging forward this Resolation was to get Government
to consider this mattcr and to agree that the status of the oitigens should
not be inferior to that of other places; that as I eaid thoy should takea
pride in boing citizens of the Imperial city. I am grateful to the Hon'ble
Mr. Bhafi and to the Hon’ble Mr. Bharp for pointing out iny mistakes. Being
an outsider I cannot possibly have an intimate knowledge of tho affaith of Delhi.
If I have been misinformed .and any mistakes have beon made I accept the
corrections, As regards tho Ramlila procession I may say that tho Hon'’blo the
Home Member has not met the chargo that I made against the Local Adminis-
tration, Though there might be friction between the two' communities, I say
the answer to thisis conolusive that in the following year under the same
conditions and under similar circumstances both the processions passed over
the same route without any frictiou or troublo whatever, anil Government was
satisfied. Then twelvc of tho leading gentlemen of this city, five prominent

" Hindus and seven Mubainmadans decided on a common course of action aund

approached the Deputy Commissioner. Why did not the Tocal Government
accept it ? That is with regard to the correction which my ITon'ble friend on
ny right thought fit to make. Sir, it is rather unfortunate that such a local
watter as this should be introduced into the Imperial Legislative Oouncil
What happened is this: two years ago dwing my absonce from 8ilchar.......

The Hon’ble Sir William Vincent :—* May I rise to a point of
order ? The reasons for the Hon’ble Member's defeat in a munisipal election

in Assam do not seem to me to be relevant to {his discussion ? "’

The Hon'ble the Vice-President :—I would ask the Hon'ble
Member to confine his remarks to tle question hofore the Council.”

The Hon'ble Mr. Kamini Kumar Chanda :—“ Well, Sir,
uader these circumstances I havo 1o miud lo press the Resolution, bat I do
Jope that the appeal which I have made to the Council will be taken into
consideration, and that the reforms which T have suggested witl be earried
out, so that the people of this city may really fed prond of boiugi citizens
of this Imperin city of Delbi. With these words 1 ask leave to withdraw my
Resolution.”

Tha Resolution was, by leave of the Couucil, withdvawn,
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The Hor'ble Sir Jamey Mesion :— Bir, T beg to introduce the 848 v,
following heads of the Finanoial Statement for 1919-20 :—

Revenve.

Espanditure. .
Opium, Refunds,
Interest. - Opiu,
Mint, Stamps.,
Receipts in aid of superannuation, Income Tax.
Exehange. Interest on obligations other than the
Migcellsneous, Publio Debt.
Mint.
Civil Furlough and Absenteo Allowances.
Superannnation Allowances and Pensions.
Tixchange,
Miscellangons.
Reduotion or Avvidance of Debt.

“The snbjects under the direct control of the Finance Department are
enumerated above and the statistical and administralive facts regarding thein
are set forth with sufficient fulness in the Pinancial Statement snd iu
Mr. Howard’s memorandum. All that I would ask your permigsion to
do is to place on record a word or two abont the war services of the Iinance
Department, a department which is not ordiuarily associated in the popular
mind with martiaraotivities. The contributors to our war efforts which take
the place of honour in this list are undouhtedly ITis Majesty's Mints in Bombay
and Calcutta and the Mint at Hyderabad. During all the time that munitions
were being made in Indis, those mints fook a very aotive part in. their con-
struction. They did work which it was partioularly difficult to get dome
elsewhere, being of a very highly tochnical type, partioularly the manufacture
- of gnuges for testing the output of workshogs engaged in the preparation of
shells. They also prepared copper bands aud ' they wore very active in the
oconstruction, especiall;y in Bonabay, of motor ambulances. They undertook
all this.work at a time of tho greatest possible strain during their very scanty
leisure with depleted staff, andit is diffioult to praise too highly the uncom-
promising zeal with which they threw themselves iuto this patriotic work., I
did not find the staff of the Mints meutioned in the Despatohes whioh covered
so many . other war workers. 1t secms to me that this fact is symptomatio of
their work. They did their work cheerfully, zealously and unostentatiously
and gave their best with no expectation of reward.

“ Turning to the Indian Finance Department proper, I might mention that
it possesses a cadre of 166 officers and 5,000 men. Out of these, the Dopart-
ment has spared, and spared very oheorfully, 51 officers and about 900 men,
of whom a considerable numher were on purely military duty. * Three of our
officers, Mr. Graham, who was well known as Accountant-General, and
Mr. Sykes and Mr. Blacke, have beon killed in action and a number of clerks
mebdeath whilst on active service.

“ Pour officers have been awarded distinolions for war services, the honours
inoluding a D.8.0. and a M.C. and thres officers and four Accountants have besn
mentioned in Despatches.

«“!fg majovity of the officers deputed havs of course undertaken financial, *
audit and account dutiesand other work of a olerieal type, but nevertheless
have- dore very valuable service of its }tmd. Thus at the presont time officers
of ihe department aré holding the important posts of Controller of War
Accounts, India, Financial Adviser to the general p(ﬁcer Oomnmanding, }Icsg 0.
tamian ¥xprditionary Yofees, and. Fimancial Adviser {0 tho Bouth Persin Rilles
and soveral of the departmental Accounts officers in Mesopotamia, for jnstanco,
tho Railway and Irriga‘ion Departments, arc iuembers of this Dopartr ont,
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“ Our men have also shown a versatility which perhaps was not expected
from them. We have had representatives in the Infantry, Cavalry, Gunners,
Royal Engineers, tho Supply and Teansport, and Tlying Co.ps an(i on overy
front. In England, we have had officers working in the Admiralty, the office
of the Controller of Morchant 8hipping, the Ministry of Munitions, the War
Office, and $he India Office. One officer has heen an Assistaut Provost
Marshal. In Mesopotamis the Director of the Dlockade, Mesopotamian
Expeditionary Force, was a former member of tho Indian Finance Department,
while other officers have worked in Looal Resources and in Food Qoutrol,

“The relcase of 8o large & number of the offcers and men has thrown a very
great amount of extra work on to the shouldors of those who have heen left
behind, and I am glad, Sir, of this opportunity of testifying to the faot that
thig bu,rdcn has been willingly and cheerfully borne by themen who stayed in
Tudia.’ '

. RESOLUTION RE ORGANIZATION AND DEVELOP-

MENT OF THE BANKING SYSTEM OF THE
COUNTRY.

The Hon’ble Rao Bahadur B. N. Sarma :—* Sir, I heg to
move the following Resolution :— :

*This Council vecommends to th-. Governor Gencral in Council that the expenditure
.under Miscellaneous 32 be increased by (s) Ra. 10,000 {o meet thecost of a Comumittee to

ftecommend the measures needed for organising and developing the Lanking system of the

conntry, (b& by Re. 80,000 towurds the cost of a Committee to mquire into and report on the
civil expenditare of the conntry during the last fivo years and recommend measures for .the
retronchment of the annual expenditure.’ :

“ Sir, we have boen sitting rather late, and I do not propose to go at any
considerable length into the merits of this Resolution, which is of extreme
importance, and I think that the Resolution is the least controversial of all the
Resolutions that havoso far been moved, and I hope therefore the (Government
will be able to meet me by accepting this, ' ’

“ With regard to the first part of it in which I ask that a Committee should
be appointed to recommend the measures needed for organizing and develop-
ing tge banking systom of this country, I do not think that there is much nesd
for any arguments in support of this branch of my Resolution. The Govern-
ment have very sympathetically answered my questions on this subject during
tho last two years and have in a way promiced that as soon as the war condi-
tions permit or as soon as the war i8 over, thoy wonld takeit np and do what
they can in respect of it, Ishall now merel Ev read ths recommendations of
two vety respousible Commissions in support of my position, and I do not
think anything more need be sail. Tho Chamberlain Commission which
reported on the 24th February, 1014, state on page 58 of their Report :—

*Wae are not yet in s position to report either for or against the establishment of . State
or Central Bauk, but wo regurd the subject as one which deserves early and careful con-
sideration and suggest the apporntwent of a small axpert Committes to examine the whole
question in Tndia either to pronounce against the proposals or to woik out in full detail 2
conoreta schome capabls of immediate adoplion.’

“ Nothinz could be dons, I believe, by the Government of India hecause
war broke out in August, 1914, within six months of the signing of this Repoxt,
and it was fclt, and porhaps rightly, that the oxpericnco gained dwing tho
war might be utilised in formulating proposals that might he suitable to the
conditions of India after e war is cvev. [ may point out, Sir, that various
Committees have been sitting even during the war to see what can be done
in the way of developing, organiring and improving the resources of various
countries, both in the United Kingdom and elsewhere, and I therefore hope,
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~ now that tho Government of India will have somo respite after sending Homo
the Reforms Committes's Report, this question may bo taken up.

“The Chamborlain Commission havo olearly suggested the appointment
of a tComtmttee, and I need not therofore lay any further emphasis on this
point,

“Then I allude next to the recommendations of the Industrial Commission's
Roport at pages 179 and 183, 'T'hey say :—

* We consider that tho ostablisiment of industrial banks working on approved lines is of
sufficient national importance to justify Governmont essistance ; but wo do not feel that we
have suficient material before us to enablo us to formalate & dofinite scheme for industrial
banks, whether of Provincial or Imperial scope. Wo ask, therefors, for the appointment at
the earliest possible date of an éxpert Committec to consider what additional banking faoilities
are necossary for the initial and for the carrent finance of industries; what form of Govern-
ment assistanco or control will b requived to ensure their exlension on souud lines os widely
as possible throughout the country ; and whether they sbould be of Provincial or of Imperial
scope)il or ’whether both these forins might not be combined in & group of inetitutions working
togetler. .

Thereforo the Industrial Commission also recommend tho wppointment of a
Committes to go into this question thoroughly at the earliest possible date.
I may submit, 8ir, that the experience of the Qovernment during the last two
years in connection with the war loans shows clearly what India oan do under
proper organisation and with Government co-operation. There is no gainsay-
1ng the fact that the people of India aro at present shy in investing capital in
large commercial concerns, but that they have very great faith and oredit in
Government institutions. [ need not olaborate the point, and I therefore

submit that any intercst the Government may take in banking would be of .

considerable use in bringing forward capital to assist the industrial conoerns
" that happen to be started. I think it must be admitted that there is enough.
capital of a kind, if only the people would use it, in this country to xun their
industries without much extraneous help. -There is no use disguising the faot
that the people of this country will have to chauge thoeir habits considerably if
they ave to be induatriallﬁ forward. I find from statistios that from £200 (two
hundred) to £300 (threo hundred) million worth of gold have been imported into
this country add about Rs. 400 crores worth of silver hna also bsqn imported
for various purposes, cqinago, etc., and there is not in England as much gold
and silver as there is here, though their fluid resources are incomparably superior.
In point of Jand, in point of our water power, in point of human power, in
* point of everything that goes to constifute the credit of a country and the
wealth of a country we are not backward, but we have.to learn proper methods
and organised bavking will be onc of the prinoipal methods by whioh the
people can be taught to utilise their resonrces and make thew liquid. It is
therofore, Sir, of the highest importance that this question should be taken up
at the earliest possible date. I fear that what I have asked for is too little
and not too much for tho purposes we have at hoart, and I have not the
slightest objection if the linance Member iwillseo his way to give us more
moncy than that. All T ask for is that a Qommittee may ba appointed ; the
question of monoy is of secondary importance. .

“ Oohling to the second part of my Resolution, I would submit here that
this is no reflcction whatsoever upon the Government. This proposal should
not be considered as hostile to tho Government when T ask that thero should
-be s Committee appointed to consider the question of the expendiluro of India.
'T'his is a matter tbat every responsiblo (tovernment provides for autoqmt.lcall ¥a
We know that in France and other countries they havy Oomumnittees sitling to
inquiire_into this question year after year, and we know that durm§ the war
virious Conmittces were -appointed in England to suggest methods and help the
Government with proposals as to how Government expenwiture should be-
curtailod. I need not take tho Cownoil into many figures to convinoo thesy that

duri.g
Lias been so” greab thab
ment with suggestions aud

it demnands somo ontside body to help the Govern-
suegestions in favour of retrenchunent. I would

the last few yearsthe oxpenditure (L shall omit the wilitery expe:liture)

-
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ouly ask tho Oouncil to remomber this, that botween 1902 and J913, while
the total expenditure of India rose from £62 millions to £82 millions, that is,
by about £20 millions iu & period of ten to cleven years, during the last fivo
.years our expenditure has grown from £82 to £123 millions, or an increase of
£41 millions, or about 60 crores of rupecs. Soin five years we have increased the
expenditure by Ra. 60 crores, whereas during the previous poriod of ten yvars
it was inoreased by £20 millions. T reoognise that of this inorease of 60 crores
about £20 millions is under the Army head. Bubt cven deducting that, we
have got about £20 millions expenditure within five years under civil, as
against £20 millions during previous ten to eloven years. I recognise ulso that
during the last five years grants have been mnade for education, eto., and the
Imporial expenditure would come to about 5% crores. Even deducting this
expenditure under heads which are approved by everybody, thero is still an
expenditure of £16§Imillions duripg these five years as against 18 or 17 during
the last ten yeays. I need not take tho Council into detail after detail under
direct .demands of revenus, under salaries and expenses, under miscellaneous
exponditure ; in almost every department there has been enormous growth.
Of course most of this growth may be on inquiry found to be suitable and
expenditure which cannot beavoided Tn a short speech it is impossible to
indicate in what particular directions expenditnre should be ourtailed. The
Hon'ble Members will see, if they go through the pagesof the civil estimates -
the enormous sums spent on travelling expenses, and one somelimes fails to sec
how it is necessary for administrative purposes to transfer officers so frequently
and to such distant places. We sce it in the provinces as well as in the
Government of India, and I think a Gommittes will be able to suggest various
improvements in that direction. If we go iulo the matter in detail we shall
be able to find expen liture under each head, part of which may be necessary,
but part of which would be anud could be cut down. But enough has been
said by me without entering in the slightest degree into any hostile oriticism
to indicate that it should be highly beneficial to the Government as well as to
the public that this question should be gone into by » Committee whose report
would be of -considerable assistance in reassuring the publio mind that the
expenditure is on healthy and sound lines. With these words, Sir, I recommmend
the proposition to the acceptance of the Council.”

4 p, The Hon’ble Sir Dinshaw Wacha :—* 8iv, I should like to say
' a fow words as {ar as the recommendation of a Commitiee for considering the
guest.ion of a Qentral Btate Bank is concerned. ‘The Chamberlain Comumission
id, of course, conditionally recommend such a bank, and, I heliove, it will be
for the Government of India in the Finance Dcﬂ)artment to see in future bow a
Central State Bauk can be practically eslablished. Opinions have ‘widely
differed on that subjcct; different Chambers of Commerce have entertained
differcnt views and the general difforence is this, whether the thres Presidency
Banks should be awalgamated as suggested into one Qentral State Bank. I
think the question was mooted and a guod deal of disenssion took place on the
subject, but the result was that, ss far as possible, the three Presidency Banks
should be allowed to remnain where they are. But how far a separate State
Bank, apart from the Presidency Banks, a bank which might in its fundumen-
tal constitution approach as near os possible the " Bank of ifingland, might be
catablished is, of course, a question for serious consideration by the Govornmont
and the Finance Department. 1do not know whether this Council will act wisely
in asking Government to appoint a Commitlee on this subject.  As far as the
private banking institutions are concerned, I do net see what would ho the use
of o Commiltee for this purpose. Everyhody in India is fu'ly alive to the fact
that more extensive banling facilities arc -necessary and to tho necessity of an
organigation to promote the object. ‘There is no speciality ahout it ; it requires
that the people should be taught how banking orgruisations could he eslab-
lished in each province. The only thing required is that the people thomselvos
should have suflicient enterprise and enlightened self-interest to embark on
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such organisations for oxtonsive industrial development. Self-help must bo
greatly stimulated. Nothing more than that is essontial. However, if the Council
is auxious that the Hou’hle Mr. Sarma’s proposition, which is quite an acadewmical
ono, may be put into effect, I have not the slightest, objection. As far as civil
charges aro coacerned, Membors of Council may recollect that in this place I did
bring forward this matter first to the notice of the Finance Minister who is now
gone—S8ir William Meyer. What I did say was this : that the net expenditure,
wholly apart from the Avmy charges, was increasing, and that it was Inoreasing
in a largor ratio than that of not revenue. Let us put it in this way, that thero
is & net revenuo showiag in ten years a growth of only 10 por cent., while the nat

ex{:xfdituro for the same period shows a growth of 13 per cent. Now, that is
as

state of finanoe which I do not considor to be very sound ; because under thoss
circumstances, the net expenditure would outrun the net rovenue, That is my
point ; and I will rclate to you where tho fallacy lies. If tho railway surplus,
which now averages somewhero about § or 9 millions, is separated from the
ordinary revenue accounts, it will be easily found that the ordinaty rovenue
does not suffice for cur expenditure. Our expenditure hés inoreased enormously
in tho last ten yoars. If you would look info the figures of uet revenus and
ex ‘)cnditure, say, for the decade ending 1917 and if you would deduct the
railway surplus from the nct revenue, you will find tbat instead of having these
large surpluses - that have been shown in the past Financial Statemonts, there
have been actual deficits. I went inlo the figures carcfully some time ago
and I am now speaking from memory; but it is a fact that in only two years
during the ten years ending 1917 was there a surplus, apart from tho railway
surplus; that is to say, In the other years the revenue was a great deal less
excluding the railway surplus to suffice to meet the increased expenditure.
The other years really closed with a defioit which was conocealed because of the
inclnsion of the railway surplus in the revenue aocounts. That, I say, is not a
state of things which ought to be allowed. It is financially unsound and now
that the Hon'ble Sir Jamea Meston has como and the war is over, I think it
would be a very good thing if this part of the administration of civil expenditure
was thoroughly overhauled. What I mecan to say is this that expenditure under
different heads, such as eduoation, sanitation, police, law, eto., might be neoes-
sary ; but the question is this; whethor a Finance Minister should allow it or
sit tight on the spending departments and eay ‘No, my revenues will not
allow it and therofore I shall not allow larger expenditure; I will not allow
my net revenue to heoutrun by my net expenditure. That is a point on
whioh, I think, an oxperienced Finance Minister of the ability and acumen of
the Hon’ble Sir James Meston can do more than any Oommittes of experts,
More I néed not say. Thero is, I admit, something in the contention of the
Hon'ble Mr. 8arma that a Committes or some kind of inquiry is ncoessary for
the purpose of investigating how far tho cival charges have outgrown the
revenue; but I am of convietion such a Comittec oannot do uuy good. The

uestion is one of practioal finance, The Finance Minister ought never toallow
the net expenditure to outrun the net revenue. That is my point.”

;.l'he Hon'ble Mr, H. F. Howard :—*Sir, the Hon'ble Mr. Barma's

Resolution deals with two quite different matters, as he recognises, the common
link being the studied modoration with which he has pitched the cost of them,
as if he were tosay, ¢ Let me have but a little’.  Now, Government are very
anxious to do what they can and they sympatbise ontirely with his object.

As rogards tho question of banking, evorybody of cowse—as the How'ble |

Sic Dinshaw Wacha says—roalises the necessity and importance of banking
development fu ihis country. In fact the Hon'ble the Finance Momber
< speoiically rofcrrod to the importance of that question in his Statement whore
he said that any developraent in other ways, in the way of checking hoarling
and i1 tho way of a :aner currency policg', must go hand in hand with tha
dovelopment of banking. It was a greab d-appointment to the Govccnment
. five or six years ago when' the Swadeshi banking “movement, whioh scemed
from all Le outward signs to be set on a fai: course, came to such horrihle gricf.

44 r.n,
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So far as I can recollect, the emash commenced with the People’s Bank
in the Punjab -with no less than 70 branches or so and a crore or more of
deposits ; but when that went down the road it was followed by the collapse
of many others, including various mushroom institutions. Apart from the
smaller institutious there were tho Credit Bank in Bombay and a largor
bank, the Indian Speoie Bauk. 8ir, the collapse of those hanks taught
_us one very importantlesson, and that is, for banking development you must
have ssne and sound and trained bankers. Itis the same question as that
of the trained teachers, who are so neocssary for real educational develop-
ment. The prosent position is not without its hopeful signs that we are
. getting to be better off than we woro before in this respect, We have seen °
the large industrial Bank of Mosars, Tata’s startod in Bombay which has beou
mostly, if not entirely, floated on Indian capital. And we have in Bombay
on smaller lines a very succossful little bank, tho Oentral Bank, whioh has
weathered all these storms, owing largely, I beliove, to the great efficienoy and
comwmonsense and knowledge of its manager, Mr. Pochkhanawala. Mr. Poch-
khanawala has had great difficulties to coniend with, both in the waves of
panic which at different timos have awept over Bombay as the result of War
conditions, and I beliovo evon as the result of spiteful porsonal attacks made
upon him, But I understand his bank stands strongor than it did before.
"We bave aga'.: Sic Robert Aitken in the Bauk of Bombay, who has been
introducing, 1 understand, the polioy of employing Indiaps to an increasing
extent in his Bank and its branches. Well, 8ir, every little helps and we hopo
that all thesc signs show that something is being done, not by Governmeut, but
by a more or less spontancous prooess, which is of far more value than anything
that Government can do. 2

“At the same time Governmont recognise that there aro thcse large
problems to which the Hon'ble Mr, 8arma has drawn attention. There is the
question of goneral banking, which is bound up with the Chamberlain Copmis-
sion's recommendations, and thero are those perhaps no less important side lines,
tho question of industriz] banking, in connection with which the Hon’blo Sir
Thomas Holland’s Committes has rccommended the appointment of a small
export Committes, and there are othor branches also. I need not run through
them all ; but perhaps one of the most immporiant of them is the cv-operative .
banking movewment. Many of those interested in this movement have empla-
sised the importance of considering how far the Government should take a hand
in supporting the oentral finance of the movement. 8ir, it is impossible to say
at this stage how far these various inquiries will ramify into one another ; but
(Qovernment arc recady to agree, as far as industrial banking goes, that a
Committee should be appointed. Its composition has not yot- been considered,
and that will have to be carofully thought out: it was proposed that it should
be an expert Commitlee. The Goverswent are quite ready to mako such grant
as may be necessary for that purpese, The amount proposed by the Hon'ble
* Mr, Sarma is so small that I am not quite certain whether it, is necessary- to
include the particular sum ruentioncd by him in the Budget, but if ‘he wishes
us to do so 1 think, 8ir, we can agree. :

“ The secord portion of the Hon’ble Member’s Resolution relates to a
very much wider sphere. Here again, Sir, the question is one in which Govern-
ment have definitely declared what their policy is. The Hon'ble Member’s
suggestion in. this matter is also not a new o.:e,, There have been many of
‘these recommendations for commissions {0 examino expenditure and to
recommend measures for retrenchment. So far as I know, the last oceasion
on which a definite niotion to this effect was bofore the Council was |
that moved by the late Mr, Gokhale in 1913. He was given on that
oceasion a very sympathelio reply by 8ir Guy Tleetwood Wilson and he
withdrew his motion. Later on, however, Government had an officer placed
on special duty and compiled a lengthy roport containing a very dotailed
examivation of the growth of public expenditure in India over a period
of ten years, I know this to my costas I was offiviating in the Fivance
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Departmont as Beoretary, and this took me many hours a day for rany wecks
if not for soversl months, It was duly presented to Parlinment and, I believe,
it has thereafter reposed in the libraries; but nobody bas shown any interest in
it. 'That is apt to he the fate of all inguiries into public expenditure. '[heir
resulte, however good tho intontions with which they are started, are almost
invariahly infinetuous, What usually happens on these oocasions is that the
factors responsiblo for the growth of expen({.iture are very well known from the
outset. Take the factors on the presont ocoasion, I will not take the Hon'blo
Mr. Barma's yess, as the fact of the growth is admitted, but the Ewo years
quoted by one or two other Hon’ble Members the other day—the accounis for
1917-18 and our Budget estimate for next ycar. 'Tho figures mentioned by the .
Hon’ble Members in question were those for the growth under ‘Balaries and
expenses of Oivil Departments’, the growth being from £20'8 millions to £34°3
millions, ot an increase of approximalely £3% millions in two years. Well, Bir,
the main causes of that inorease are two. T'he greater portion of the increase is
(lue to expenditure on the beneficent services. Education accounls for :£1} mil-
lions ; Medioal Bervices £350,000 ; Sanitation £850,000 ; Agriculture .£800,000,
and the Soientifis Sorvices £100,000; of say £2,600,000 in round figures,
"The nct balance of the increase (I say ¢ net ’ because thero was an incrense
under somo beads and a decrease under others) is due to the large increascs in
the salaries whichit has unforbunately been necessary to sancltion—I say
unfortunately not because they are not deserved but becauso they were nceessi-
tated by the very high level of prices with which we are now faced. ¢ Police ’
is the largest item ; under the head ¢ Polioc' thero is an increase of £700,000.
But an increaso appears under practically all the heads. The facts are well
known, and I do not think that Hon'ble Members would urge. that we should
not pay our servants a living wage ; in fact we have heard Uon'ble Members
sympathise with these services—for example Mr. Banerjea camo {o us the other
day and said * what-about such and such a departmen@? They are suffering
great hardship.’ That is just where it is. On the ooe side the Finance Depari-
ment is asked to control this expendituro and on the other side we are accused
by our own officers of not paying them a living wage. My only pojut in
saying this is that the faots are very well known. ,
“ Further, even assuming that at some time it rmay be desimblc. to appoint
a Committee for the purpose of inquiring into the growth of expenditure, I sub-
mit that this is not the time. The five years in the immediate past which wo
are asked to examino are years entirely of abnormal expénditure due to the
war, and an inquiry into expenditure of abnormal character can| produce no
useful result. As to the future we arc on the eve of the iutroduction of the
reforms scheme and we may expect to see very shortly ah entirely different. lipo
of demarcation as between Imperial and Provincial expenditure and resources.
If a Committee set about these inquiries now they wonld have to travel all over
India, and it would 11any years before they could hoge to'get fo the bottgm of
oven & small portion of the items which arecovered by the Resolution, 1 sub-
it it would serve no useful purpose ‘vhatever in anticipation of'th_e soparation
of our finances which is eontemplated to appoint any such Commiltes to hold
an exhaustive inquiry. A‘jain, one of the points pressed by tls Ilon'ble
Mr, Gokhale when he moved a similar Resolution was that tho Comptroller and
Auditor-General should submit appropriation reports which would be publish-
ed and put in the hands of Members of Counoil. The Com )trollcr-(}epeml does
now submit appropriation reports; they are ‘pu_hhshe and' mpn]a.rl y the
Accountants-General in the provinces submib similar a *,pr?pnatxqu repoils, .
and I have never yet heard of any use hsur{g‘ made_ by lon ble. Momb‘x‘:'s of
Oouncils of theso reports with the detailed information which they contain.
“Tiie only other point to which the inquiry of sucn a Commitlee conld he
directod is the everlasting prico question which uuderlxgs a great deal of the
growih of oxpeiditure. Bir, the la-t Committee on prices sal for over three
years and produced an enormous sumber of volimes of very valuable statistical
information supplemented by a very valuable report, But all that that report
tells us is again practically what was known before, the main point beiog summed
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up in the Government Resolution on the subject. It was practigally that the
prices of Indian exports aro governed by thosc prevailing in the world’s mavkets
nnd through the growing influcnos of foreign trade Indian prices, apart from
temporary fluctuations resulting from the character of the scasons, tend to
follow the same course as world prices. The position may have been affected
to some extent by the abnormal conditions of the war as a result of which
communications between countries have beon restrioted so that special Indian
conditions may affect the position, hut these disturbing factors must be {ravsi-
ont. T feel, Sir, that if thc Uommittee’s energies were directod to that point
of the inquiry, this could serve little useful purpose and they would find them-
gelves in the position of poor Mrs, Dactington who when last heard of was
endeavouring to sweep back the Atlantio with & mop.

“There is only ong other point which I need mention, namely, that veferrcd
to by the Ion’ble Sir Dinshaw Wacha on the question of the growth of our ex-
ponditure ot a rate exceeding that of our gross revenue. I think I romember
that he wrote to Bir William Meyer on the subject, and that we looked iato it
and we found we were largely assisted in moeting this growth of exponditure
by our increasing railway surplus. But 1 do not know that that really aflects
the particular proposal which. has now heen made. He suggested also that
there might he an overhauling cf the whole position. I think that some such
overhauling must necessarily take place in working out the detailed arrange- -
ments for the greater soparation of the Imperial and Provincial sphores of
finance.”

The Hon’ble Sir Dinshaw Wacha :—* I wish to say one word
only. The railway surpluses actually conceal & large amouunt of oxpeuditure
growing from year 40 year. There' will he more economy if this is made
transparent. The railway surplus is the deus ez macking as opium revenuo
Was, -

The Hon'ble Pandit Madan Mohan Malaviya :—*8ir,
I am glad to know from the Hon'ble Mr. Howard’s statement that the Govern-
ment are going to appoint a Cominittee to consider the question of Industrial
banks. I wish, however, to point out the urgent necessity of the Committee
being asked to deal with the larger question of banking in general. My friend
referred to the collapse of Bwadeshi banks. He will be aware, I presume,
that by this time onoe of the banks referred to, the People’s Bank, has paid up
17 annas in the rupee or is going to pay it. From the history of banking in
the Punjab it is clear that theso bauks failed not for the fanlt of the manage-
ment entirely, but owing to other reasons. I draw attention lo this because it
is likely to have an important bearing upon the question. There was
a Committec appointed in the I’un;&b to inquire into the causes of the failure of
these banks, of which the Hon’ble Mr. Maynard was the President. That Com.
mittee summed np the result of their investigation in the following. words :
‘ Thus, speaking gencrally, our feeling is that the collapse can be referred
to two fundamental causes:—(1) the inexperience and the defeots of the
machinery, inevitablo {o the starting of every new venture; (3) the lack of
palliation or remedial action such as government itself, or quasi-government
agencies, i..,, & State.supported Provincial bavk, might supply.’ I refer to
this to'skow tho need for the Government widening the scope of the inquiry of
the Committee which thoy proposo to appoint. If the inquiry is conflued to
the c.:e of Tndustrial banks only I fear that will not he enough.

“I would Jike to draw attention to one other ¢ircumstance, Mr, Howard
spoke of the employment of Indians in banks slarted by private persons or
bodies. T fear that (lovernment docs not yeb realiso that in this country,
situated as it i3, it is the duty of tfovernwment to organise Lanking and placo
it on a far botter footing than herctofore. At presont e are ina very
unfavoursble position as compared with Japan. At tho time of the
Restoration in 1808 ighorance concerning the methods of foreign financo, or of
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banking, or of joint stook companies was universal, although Japan was not
entirely without some financial machinery. National finance and economy
were both in a perilous condition. Tho Japancse Government took advico as
to the system of banking. They sent men to other countries, America among
them, and they introduced & well-considered soheme, They invited a gontleman
from Englaud to introduce the sohewe, Tho first National Bank was estab-
lished in Tokyo in 1878 and began business in less than ten months, Thero
are now five kinds of banks in Japan, viewed in relation to the line of business
respectively followed, namely, Home Trade, Foreign Commerce, Industry, Agri-
oulture and Colonisation ; and in 1918 the total number of the banks was 2,162,
of which 2,100 represented ordinary and savings banks at the end of the first
half-year, and 53 the number of special banks at the end of the ycar. The
paid-up capital of these banks amounted in 1918 to 436,188,371 yen, the
reserve fund to 189,109,917 yen, the total deposits to 10,811,884,300 yen. I
draw attention to this to show how much can be done if Government will take
up the whole question’in right earnest. Thereis a pressing need for having
& net work of banks all over the country to help agriculture, trade, commeros
and other purposes. The Cowmittee whioh is going to bo appointed should be
instruoted not to confine its attention to the question of industrial banks, but to
the larger question of organising banks of different kinds which are needed
for the development of the coumtry. The case for a State bank has beea
strougly preseoted by the Hon'bloe Mr. 8arma ; the Chamberlasin Committes
recommended that the question of a Btate bauk should be investigated by a
Oommittee. I maintain it is high timo that this question was dealt with.
Another matter to which I would ﬁmw attention in connection with this point
is the necessity for Government taking steps to provide belter training in
banking and commerce for our young men. Commercial collegesare a grow-
ing necessity. The Maynard Committee pointed out that it was the want of busi-
ness knowledge and experience on the part of company promoters and managers
that was the primary cause of bank failures in the gﬁnjab. 1t is necessary
that the investing public should be protected against inexperience and from
other incidental evils, There should be a regular system ol commereial
training where young men oould qualify.

“ Lastly, I would say a word about the growth of civil expenditure. My
friend the Hon'ble Mr. IToward said that this is not the cight time for an
inquiry. Butin England during the war a National Retrenchment Committce
was appointed to look into the question cf expenditure. Iappily the war is
now at an end, and thisin iy opinion is the proper time for an nquiry into
exponditure when expericnco gained in several direotions is fresh. But not
only this. While on the one hand my friond urged that this is not tho time
for oxamining the question of inorcases in expenditure, we find that the
Secretary of State bas grauted increases of pay and ponsions, and expenses
are going up in other dircotions. If a Committee is appointed i could look
into the wholo queation and suggest retrenchment. The country could then
know whether the growing expendituro is justified, and the inquiry may
lend to somo cconomies being effected. The period is critioal, expenditure has
grown, and thera is likely to%.)e an increase of oxpendifur» in several directions
in the near future. This is therefore just the tine when a Cowmittco should
look into the question and afford valuable help, I'hope the Government wiil
oconsider the watter and appoint a Comumittea to roport to the Council. 'The
question deserves looking into and should not be shelved any longer. T trust

the proposal will be aceepted.” i

The Hon'ble 3ir Jarie: Meston :-—“Mr, Uoward has so fully &2zu
and sdequately dealt with tho attitude of Government towards this Resolution
that it is unnecessary for me to do moro than to say & few words in explana-
. tion »f one or two minor points. The on'ble Mover may nalurally fecl that wo
oxhibit a certain amount of ingratitude in declining the help he has offered us
ia denling with the very thorny and diff:. alt question of bauking. We are by
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1o means ungrateful, we are very anxious {o have all the light that wo can
get on the subject, but there is a distinot dauger of over-nuraing a watter, the
Eeallh,of which depends very largely on spontancous growth. Al the present
moment I confess I can sec no clear advantages in undertaking this wide
inquir{ which ITon’ble Membars press on us. If there are any obvious advan-
tages, I can only repeat what :mny Hon'ble colleague, Sir William Vinoeot, said
a little while ago, that we have sufficient on our hands to justify us inasking to
be ahsolved from further investigations which ave not of the first interest. Bank-
ing, forall practica! purposes in India, may be divided into four heads, There
is first general banking, the ordinary bank with which we are familinr with
which we kecp our accounts or our over-drafts; there is, secondly, the land
mortgage bank, thirdly, the co-operative bank, and fourthly, the Industrial
bank. These are the four branches with swhich India is mainly concerncd.
As regards genoral banking, we have to walk warily, beoause we come at onoce
against sharp differences of opinion as regards State banking and the way in
which it should be approached. We are not forgetful of the problem. We
are not absolutely supine on the subjoct. Wo are endoavouring to ascertain
tho best way in which we caun approach a difficult matter. Andso I must
leave the question of a State Bank alone for the present, I am not sure that I
am convisced by my friend tho Hon'ble Pandit Malaviya that it is the duty
of the Government to establish model banks in tho different provinces. It
is a matter which I would very much rather wish was left to the people
themselves . , . .

 The Hon'ble Pandit Madan Mohan Malaviya :— May I,
Sir, explain? I did not mean that Government should only establish model
banks.b Ih said that Government should establish and regulate bavks., I
meant both.” ’

'‘The Hon'ble Sir James R eston :—* I acospt the Hon'ble Mom-
ber's correction. But I am afraid my diliculty still rcmains a8 it was. I
have ne objaction to see strong banking lawe, strong regulations for preventing
dishonesty and fraud. But apart from that, it does seem to me tbat the best way
in which a nation can work out its own banking salvation is by its own
experiments and its own esperiences. Indis, as we know, is making consi-
derable progress in indigenous banking. Mr. Howard bhas shown how success-
ful the development of indigenous baunking has become in Bombay. It is
spreading in all parts of the conntry. Every six months wo hear of new
institutions being established, and it 13 no secret, that through the agency of
tho Presidency Davks, Btate or quasi-State assistance and guidance are
genciously provided for young banking institutions which are able to establish
their clains to consideration, It would clearly be n breach of confidenco
for me togo further than that at the present moment, but many 1lon’ble
Membershere will know perfectly well what I allude to.

¢ Now coming Lo the second type of Bauking, the Land Mortgage Bank, cvery-
body will recognise that it is a very different sort of institution from the ordinary
commercial bank. It mustbo an institution which is financed very largely by
long term deposits in order to cnsure that it shall not be embarrassed in its
haudling of advances to landlords and estate holders. Itisa type of bank
which I do hope to ses established in this country, but I hope {o see it done in
every proviuco or even in emaller areas in every province, started very largely
by local enterprise and maintained uvder local supervision and control. It 1s
the local knowledge and nighbouring control by «roups of intelligent landlords
that are going to make th- land mortgage business a success in this country,
and I do not think it is any nse for Government to undertake work of this sort
on o large scilo. -

“We then come in the third place to co-operative banking, and in regard
to that innsmuch os & very influential Committec has quite recently - reported
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and as action is now being taken on that Report, it is unuecessary for me to say
more. ‘

“ As regards Industrial Banks, the fourth and the last head of Banking, we
have deolared our willingness to accopt the recommendations of Sir Thomas
Holland’s Commission, and we are prepared to acl in acoordance with its
recommendations. If the Hon'ble Mcmber wishes that the expendituro
under Miscellaneous 82 bo inoreased by Rs, 10,000 for the purpose of
carrying out those recommendations, I shall most gladly consent to that
being done.

* Thon, Bir, I turn to the scoond proposal of Mr. Sarma, to increase our,
expenditure by Rs. 30,000 towards the cost of 4 Committeo to recommend mea-
suves for the retrenchment of the annual expenditure of the last five years. That
again at the risk of apparent ingratitude I am obliged to resist. Woare always
gfud of any help we can get in keeping down expenditure. I do not know that
we always get that particular form of help in this Council, but-wo are always
glad of whatover he{p wo can get. But I do say, Bir, that this particular sug-
gestion of the Hon'ble }ir. Sarma is at present wholly premature. The last five
years have been cntirely an exceptional period. Everything has been abnormal,
and there is no use whatsoever in setting up the huge machinery of a big Com-
mittee to correot obvious abnormalities, They aro going to correct themselves.
Thon yon have prices rising still. You have salaries slowly risiag behind them,
and you have gst the whole of the future of our salary and wage basis cxtreme-
ly indeterminate and uncertain. You must give the Departments breathing
time till they settle down to new conditions. It may be that wo are now at the
turn of the tido, that prices will shortly fall, and the necessity for a further in-
crease in wages and salarics may cease. Anyhow noue of us know what is
going to happen. Thero is no use investigating & question of that kind until
we get to a more stable position. Finally, as Mr. Howard has emphasised,
thero is, in conneotion with the Reforms which are now impending, an.absolute
ccrtainty of o very considerable inorcase in expenditure. Tho mew régime,
whatever ¢lse it is to be (I hope it is goiug to be & very great success), is going
to be & very expensive thing. ‘There is no question about that. Until there-
fore the normal state of things is restored, until we get tho new apparatus of
Government into working order, I can hardly imagine the necessity for an
inquiry of this kind. In fact I cannot imaging a less suitablo timo for such an
inquiry ; and therefore on hehalt of Grovernment I must oppose the second part

of the Resolution.”

The Hon'ble Rao Bahadur B. . Sarma ;—“ We are grate- 447 v.x
ful, Sir, to the Government for acccpling the proposition dealing with the
investigation in at Jeast one branch of banking, namely, Industrial Banking.

But I must confess that tho replies to.thp othor parta of the inquirics which
I bave suggested have been most disappointing and will leave 2 very painful
impression in the country. The Governmeat perthaps does not rea.hs? that
in rejeoting an inquiry into the possibilities of a State Bank which the Cham-
berlain Commission, & very avthoritative Commission, suggestod five years ago,

in rejecting that proposal

The Hon'ble Sir James Ieston :— May I e.:,q)lain, Sir? T have
not objected to thxt, hut we cannot undertaks it at prescut. :

The Hon'ble Raov Bahadur B. N. Harma:—“Iamgladl
am eorrected, because it will still leave sume faint hope—five years is ot too = «
lone a period. I hope we shall live to see that when .Goverm‘nentg hands
are?ree rom other urgent work, they wvill be able to apnsint a L-umn’ntl:ee to
investigate into the possibilities of n Stale 'Bank., and to meokb the pec ples wishes.
Peuplo realise that though the individualistio attitude which was in yogue both in
Fogland and is Indin, has very very important possibilities and should not

be overlooked, it hus been played out, ab any rate b should nut be a working

proposition in India, as it i« not clsewhere, I %ope that the Governmont, having
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regand to tho inaptitude of the people, you may say weakness of tho people,
yon may say the ignorance of the people, ought to take up a more nationalistic,
a more socialistio attitude with regard to their needs, and not rofer to the indi-
vidualistio policy always whenever some help is nceded in this matter. And in
this matter of bankivg, Bir, if the general bankiug which has ramifications
into almost cvery other branch of banking and trade which is connected
with the other branches, is negleoted, and its improvement postponed, and, if
you merely take up one, it will be attending to a branch instead of to the root,
and I do not think that fruitful results will follow. I hope, therefore, Govern-
ment will bo able to find time to investigate the first branch also.

“Then coming, Sir, to the second question, namely, the appointment of a
Committee to inquire and report on the retrenchment of the annual expenditure,
I may be permitted to state that here again the Government reply means that
we dare not risk an investigation into the annual expenditure of the countr
during the last five {ears. Tt comes to that virtually, or at any rate the impli-
cation is there. Well, I should have expected that when in the hurried days of
the past large expendituro was inourred, that Government, of 2ll departments,
would welcome an inquiry of the kind I have suggestod which would show that
money has been well utilised having regard to the abnormal conditions which
prevailed. They should therefore have welcomed an inquiry such as I havo.
suggested even apart from its usefulncess for the future. But has it no lessows
for the future ? 1 humbly subinit that it has, The very reason that we have
to differentiate between mgcrial and Provincial finance scems to be the reason
for inquiring into the growth of Imperial as well as Provincial cxpenditure so
that we may know what is really Imperial expenditure and what is really Pro=
vincial expenditure, 50 that the Government of India may not take more from the
provinces than is absolutely necessary for true Imporial nceds, so that they may
give the provinces all the legitimate help that is needed by them, which is only

ible in the light of an inquiry such as the one I havesuggested. We should

ave known then what revenue would bave to be setapart to the Imperial
Government. At any rate whether the Imperial Government from the revenues
which it has would be able to help the Provincial Governments or would kave
to take as contributions sometbing from tha Provincial Governments. On a
question of that description it is of very vital importance that we should know
what the Imperial expenditure js, and therefore I should bave thought the
Gorernment weuld bave welcomned an inquiry of that sort. Apart from that, it
is said that the rise of prices is 50 abnormal and has been 57 unusual that nothing
which could be seltled now wouldbe of value a few yuars henco. I recognise
the value of that ressoning to a certain extent, but because thess prices have
besn rising thero must he some constructive programme, s0me programme which
will not result in expenditure being incurred in & hapbazard manner, but
according to a plan dovised to meet nceds as they inay arise in certain
eventualities, Supposing the prices increase to a cortain extent, what shall
be our policy ; supposing they increase a little more, what will bhe our yolioy
should be thought out beforehand ? An inquiry like that might help the
Government in formulating its policy previously and enabling it to fall haok
on that policy, instead of being driven into sanctioning four annas here, cight
anpas there, {argaining with the officials and saying ‘ould not thisdo?’ and
so on. I hope that this would bo useful, and I therefore hope that, though
the Government may decline to accept this part of the Resolution now thoy may
be able to see their way in the near future to take action in this direction on
their own initiative. I wich the two parts of my Resolution to be put

separately.”

The Hon’bhle the Vice-President:—“If the Hon’ble Momber
would like to amend his Resolntion, he may do ro. I understand the only hope:
held out by the Hon’ble Member in charge was for & Commitieo on Industrial
Banks. Ishall jut the Resolution in two parts as requested. 7

Part (a) was put to the Council and lost.
Part (b) was put to the Council and los*.
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The Hon'ble Afember then asked for a division on the Resolution as a
whole und the Conucil divided as follows : — '

Apes—.
The Hon’Lle Me. 8. N. Banerjeu.
Raja of Muhmudabad,
Pandit M. M. Malaviya.
Mr. 8. Sastri. ‘
Mr. B. N Sarma.
Mr. V. J. Patel.
Mabaraja of Cossimbazar,
Sardar Snndar Singh.

Mv. G, S. Khaparde,

* The Resolution was thercfore negati ved,

Noes ~-31.

The Hou’blo Sir Clande Hill.

»” Sir George Lowniles.

” Sie I\ Holland.

» Sir William Vincent.

" Sir Jaroos Meston, *
» Sir Arthur Anderson.

Mr. W, A. Tronside,
Mr. H. P. Howard.
" Sir Jamos DuBouloy.
" Mr. A, H. Ley.

Mr. W. M. Hailey.
. Mr. H. Sharp.

" Mr. R. A. Mant.

" Sir Qodfrey Tell.

" Mr. F. C. Rose.

“ Me. C. 11, Kesteven.
" Mr. . de 8. Bray.

" Licutenant-Colonel 1. K.
Holland.

Snrgeon-Genoral Ww. R
Ldwards.

Mr, G. B. Clarke.

Mr. H. Moncrieff-Bmith.
Mr. C. A, Barron,

Mr. P. L. Moore,

Mr. T, Emerson.

Mz, E. H. C. Walsh.

Mr. C.'A. Kinenid.

Sir Joha Donald.

Mr. P. J. l'agan,

Mr. J. T, Marten,

M. W. J, Reid.

Mr. W. F. Rice,

Phe Council adjourned to Wednesday, the 12th instant, at 11 4.3t

Deurar ; }
The 90th March, 1919.

SQPI Delhi--35 1.D-~32:3-19~-80

H. M. SMITH,

fy. Secretary lo the Goverament of India,

Legislative Department.
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